16061 Produce Cess Bill

(Shri K, C. Sharma)

When I look back I find that our
agriculture, our production in the
fleld of the primary necessities of
life, dates back to something like
1320 in Europe, We had to break
the hard ground. It ig good that the
hon. Minister hag taken up the mea-
sure seriously and emphasised the
necessity of research, the necessity of
co-operation, the necessity of pro-
viding measures for better priceg for
the produce to the producer ang so
on. These are exactly the things that
would induce and enable the pro-
ducer to produce more and to pro-
duce better. (Interruption).

Things have changed. Everybody,
even a school boy, if he is asked to
do it, refuses because it is a difficult
task, it i a difficult proposition, This
plough, this wooden plough is 3000
years old. We are still sticking to
it. Nowhere else in the world it ie
used. You sit in the Parliament, in
the most modern institution and ask
the farmer to go 3000 years back.
It is an impossible proposition. Our
farms, our flelds, those that are in
existence, are like those farms and
fields that were in existence in 1320
in Europe. Agriculture, the main
cccupation of our people, the main
support of our people, ig as
primitive as it was in 1320 in
Europe. You sit in this most modern
institution of Parliament talking fine
English whereas the farmers nolding
two bighas of land are still ags the
farmerg in Europe were in 1320, hav-
ing no knowledge, having no fac:lities
whatsoever and having no incentives.
It is impossible to work like that. It
is cruelty inflicted on them. It ig the
most inhuman attitude towards them.
No life is worth living if there is no

h So 1 1 this 2
becausc it provides for scientific re-
search, to give the farmers the know-
how in the matter of production, to
give incentives to the farmers to pro-
duce more and produce better. It will
create in them the will to work and
the will to work harder. It will pro-
vide for science and modern technoe-
logy in the fleld of cultivation with
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the institutions to be established and
things will change.” I wish things
change speedily. I do not mind some-
thing irksome here and there provided
the desired aim, the desired objective
is achieved.

With these words, Sir, I heartily
support the Bill.

Mr. Deputy-Speaker: We will zon-
tinue this debate tomorrow. We shall
now take up the other business.

14.30 hrs.

DISCUSSION RE: FAMINE CONDI-
TIONS AND STARVATION
DEATHS IN ORISSA

Mr. Deputy-Speaker: Now the Ilouse
will take up discussion on the famin2
conditions and starvation deaths in
Orissa. Shri Kishen Pattnayak:

Shri 8. M, Banerjee (Kanpur): Sir,
before Shri Kishen Pattnayak specaks,
it will be better if the hon. Minister,
who had been to Orissa, makes a state-
ment. We are told that he went sim-
ply to Bhubaneswar and that he
could not go to Kalahandi because of
rain. So, why should he not make a
statement now so that it will be easier
for us?

Mr. Deputy-Speaker: You will make
a statement now or will you reply
to the debate?

The Minister of Food, Agriculture,
Community Development and Coope-
ration (Shri C. Subramaniam): I will

reply.

Mr. Deputy-Speaker: The Mover
can take 15 minutes and others 10
minutes each.

ft fewr qzwmmw (TEEYY)

Jutenw  wErew, Y doae ¥ afee
e ¥ I A ) o I wgr v fw

20 firre ¥ @Y ag S ¥ @ w1
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Mr. Deputy-Speaker: Other Mem-
bers will have no chance then.

st feor qraay. . ®AwT
e ¥ FW A AT £ v W 20
fae IR R AW T T AT

Mr. Deputy-Speaker: 2} hours have
been allotted for this.

Shri P. K. Deo (Kalahandi): We
were told that we will be given 20
minutes and the Mover 30 minutes.

Mr. Deputy-Speaker: Where is the
time then?

Shri P. K. Deo: My constituency is
the worst hit.

Shri Surendranath Dwivedy (Ken-
drapara) Let others speak then. We
would not speak. If you want that
everybody should participate and no-
body should say anything specific, give
five minutes to each, let everybody
speak and we will not participate in
the debate.

Shrj Hari Vishnu Kamath (Hoshan-
gabad): In view of its importance, let
the time be extended by half an hour.

Mr. Deputy-Speaker: At five o'clock
we have the half-an-hour discussion.

Shri Hari Vishnu Kamath: The half-
an-hour discussion can go up to six
o'clock.

Mr. Deputy-Speaker; The Mover
can take 15 minutes and others 10
minutes cach.

Shri P. K. Deo: It is no use speak-
ing then. The British Parliament cen-
sured the Government of India in
1867.

Shri Surendranath Dwivedy: Thore
is no use participating in the debatc
in that case.

Shri Ranga (Chittoor): I do not
propose to speak; therefore, give my
chance to Shri P. K. Deo.

Mr. Deputy-Speaker: Shri Pattna-
yak may go on.
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Shri Kishen Pattmayak: Two minu-
tes are already over. Please note that.
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Shri P. K. Deo: Mr. Deputy
Speak, Sir, it is the compulsion of
conscience and compulsion of duty
that forces me to speak unpleasant
truth which may not be palatable to
most in this House.

Sir, it was on the 25th of July,
1867, Sir Stafford Northcote, then
Secretary of State of India censured
the Government of Benga] for want of
foresight and energy ang grave error
of jud t in tion with the
Orissa famine of 1866. On the 2nd
August, 1867, there was a lively debate
in the House of Commons and at that
time, the Secretary of State for India
censured the Government with these
words:

“This catastrophe must always
remain a monument of our failure,
a humiliation to the people of this
country, to the Government of
this country, and to those of our
Indian officials of whom we had
been perhaps a little too proud.
At the same time, we must hope
that we might derive from it
reasons which might be real value
to ourselves, and that out of this
deplorable cvil good of no insigni-
ficant kind might ultimately
arise.”

Sir. this was hundred years before.
Just hundreq years after, in 1966,
Orissa is faced with another famine.
They appointed a Famine Commis-
sion to go into the matter. The Famine
Commission, in their Report, stated:

“The famine relief work in
Orissa was anything but satisfac-
tory—the whole thing was grossly
mismanaged by the Government
officials, A large sum of money
was squandered away.”

This was the finding of a Government
whom we called the Colonial—Gov-
ernment. At that time India was
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under alien rule. To-day, India is a
free country. There are irresponsible
men who style themselves as Minis-
ters of Fooq and who adorn the
Treasury Benches here presiding over
the destiny of millions of people in
this country, They feel shy to face
the truth; they want to hide the truth.
The entire world knows and all the
papers corroborate. Who does not
know that there are starvation deaths?
When these hundreds of people have
been dying due to starvation, my hor.
friend, Shri Subramaniam is not pre-
pared to accept it. He always blames
the Providence. There was a failure
of crops; he says that there was no
rain. He could not go to the scarcity
areas; because he says there was
plenty of rain. Left him chant the
mantra “Kale varshathuy parjanyana”
and let him be satisfied for all the
time. But, Sir, this House is not going
to spare him. He has to be censured
and with him the entire Government
have to be censured. Sir, it is a
disgrace to democracy in this country
when a calamity of this magnitude has
come, no adjournment motion could
be allowed in this House. But, at
long last, a no-day-yet-motion has
been admitted and there too, the time
has been restricted. You know, Sir,
how difficult it is to present the pro-
per picture of that great calamity. It
has become very easy for Mr. Sub-
ramaniam to deny all kinds of deaths
because no vital statistics have been
kept of these flgures; no register has
been maintained at the village level.
It has been discontinued since intro-
duction of Panchayatj Raj. That is
why when the television tesm
of the B.B.C. wanted to go to that
area and wanted to have a spot visit,
they were not allowed to go there.
This is a man-made famine which is
due to the 1 of the administ
tion for not providing food and medi-
cal facilities. That is why so many
people have been dying. My hon.
friend Shri Kishen Pattnayak has
pointed out the starvation death near
Khariar Road. Post mortem record
has clearly showed the starvation
deaths, The entire Government
machinery are after the bold doctor

1888 (SAKA) Conditions in
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to change the report of the starva-
tion death. Why should you change
the report? The Prime Minister will
be visiting Khariar Road shortly. If
she will call for the records, she will
herself be convinced that the death
was due to starvation.

16076

So far as different parts of Kalahandi
are concerncd, I would like to clear
this misunderstanding that Navapara
subdivision was a part of British
India. It was all along a part of
Raipur district and then in 1936 form-
ed part of Sambalpur district of
Orissa. Again, after reorganisation of
the district in 1949 it formed a part of
Kalahandi district. It is the most
badly affected area. It has been
neglected for all these years. It has
been shifted from one district to an-
other. In these days, Mr, Subrama-
niam could not go over there because
there is no road and the entire area is
cut off. It is neither connected with
the Sub-Division nor with the District

Headquarters. No relief measur, was
forthcoming in Sinapali. 1 was there
day before yesterday. There, the

entire rice stock has been consumed.
Unless before the advent of the mon-
soon the rice reaches there, the peuple
who are there will die of starvation.
Kalahandi District was all along a
surplus district. 50,000 tons of rice
used to be procured from that district
and used to be exported to all the
deficit areas. In spite of the warning
given by us that in 1965-66 there has
been a failure of monsoon and as a
result the famine is anticipated, no
action was taken. 30,000 tons of rice
were procured last year and were ex-
ported. Sir, on the 5th of September,
1965, the Zila Parishad passed g reso-
lution anticipating these things. On
the 16th September, the Swatantra
party passed a Resolution and 1 met
the District Collector and requested
him to take immediate steps. On the
4th January, I led a march of nearly
10,000 people and met the district
collector. But all these have fallen
on deaf ears. At long last, the
Kumbhakarna came out of his sleep
and the only relief that reached the
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people was in March, 1966. There too,
the entire delivery system has been
80 defective, and there have been so
many leakages in the delivery pipe
that only a few drops of what was
meant for the people trickled down
at the other end.

15 hrs.

All the labour intensive programmes
and all the relief works have been
entrusted to the favourite contractors
of the Congress Government. In this
regard, I would like to point out what
has appeared in The Hindustan
Standard. The representative of The
Hindustan Standard was there and
he has written about the Jammasagar
project. Even though there have
been three Plans, there has been
absolutely no impact of the Plans in
that area. No irrigation project
worth the name has been taken up.
‘The representative of The Hindustan
Standard had been to the project at
Jamunasagar which is quite close
to Bhawanipatna which is the district
headquarters. He says:

“Without the slightest of ex-
aggeration, it can be said that the
Jamunasagar project is a sad re-
flection on the efficiency of the
irrigation authorities. A scheme
that would presumably cost Rs. §
or Rs. 6 lakhs should certainly not
be in the stage of construction for
years on end . . .”,

1t has been there since the last ten
years but it could not be completed.

He further says:

“The Labourers engaged on the
project are by and large in a de-
plorable condition, and when to-
gether with the Panchayat
Samiti Chairman I went to the
site, 1 was shocked to find their
women and children, many of
whom were  diseased, in as
wretched a condition as destitutes.
1 heard complaints that fair wages
were not paid to the labourers
and they were made to work be-
yond their ability.”.
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That is how the people are being
treated.

You will be surprised to know that
the contractor there is Sardar Ujagar
Singh who is the chairman of the
Mandal Congress Committee there.
These are the people who have been
exploiting and who have been suck-
ing the blood of the people of that
area. In that project, 60 people have
died only last month, When Mr.
Vaidyanathan, the Adviser to the
Planning Commission went to the site,
the people complained to him that
they were not being paid properly
and as soon as Mr. Vaidyanathan came
away, those people who had com-
plained were mercilessly beaten by
these contractors. This is the state of
affairs.

Mr. Vaidyanathan has
pointed out in his report that:

“There may be cases of contrac-
tors taking undue advantage. But,

rightly

unfortunately, there are no
effective means of preventing
this.”.

Right from the very beginning we
have been hammering this thing be-
fore Government that the Labour
Department shoulq be streamlined and
there should be people to see that the
labourers get proper wages, but noth-
ing has been done in this regard.

The Prime Minister will be going
there shortly, and I request her to
intervene and see that all the work
now executed by the Rural Engineer-
ing Organisation is transferred to the
village committees and to the pan-
chayat. The people should be taken
into confid The y meant for
them should be given to them for
proper work . . .

Shri Sheo Narain: From his privy
purpse of Rs. 5 lakhs, how much has
the hon. Member given to the people?

Shri P. K. Deo: Thig situation has
been taken advantage of even by the
biri leave contractors . . .

Shri Bibhuti Mishra (Motihari):
What has the hon. Member who comes
from that area done for that area?
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Shri P, K. Deo: I am not yieiding.
My hon. friend can have his say later.

You know, Sir, that there is mono-
polistic biri leave trade in this State.
In the name of State enterprise, the
monopolist right of collection is
given Lo some favourite. Shri Muhatab
will bear me out when I say this,
and he has already circulated a pam-
phlet where he has stated that taking
into consideration the pitiable state of
affairs, the people are being exploited
and they are being paid a very meagre
wage which works out to 50 paise a
day. You can very well iinagine the
plight of the peopie.

With all the emphasis at my com-
mand, I say that the situation has
been aggravated by the monopolistic
biri leave trade system, the mono-
polistic procurement and the levy
system and the monopolistic forest
contract system. Why should the
people not be allowed to collect the
minor forest produce and sell it in the
open market? Why should the mono-
polistic right be given' to a few
favourite Congressmen?

Coming to the food supply, even
though some fair price shops have
been opened, still there are certain
areas, big and central villages in the
interior and in the remote areas
where even in panchayat headquarters,
no fair price shops gre there. So far
as wheat is concerned, we are pre-
pared to consume it. You may glve
us wheat, you may give us barley or
you may give us anything edible; we
do not insist that only rice should be
supplied.

Wheat or barley or anything may be
given adequately anq in proper time
it should reach the people. At the
moment, people are living on pipal
Jeaves; even cows are being killed and
are being consumed by the caste-
Hindus throwing to winds all the old
religious beliefs.

The gratuitous relief cards are re-
ported to be avauilable only for a
consideration. Only the favourites are
being supplied with these cards.

1888 (SAKA) Conditions in
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Free kitchens have been opened by
the Bharat Sewak Samaj. As I had
pointed out the other day, it is the
other side of the coin of the Congress
Party. Free kitcheng are being opened
by some charitable people, but no
State ald is given to them. All the
American wheat and all the American
milk powder goes to the Bharat
Sewak Samaj. I would like to speak
to the American Government from
this platform, from this House that all
their charity is being misused for
party purposes. It is a disgrace to
democracy. It is a disgrace to the
Government. Why not give the
facility to other non-officials organisa-
tions also like the Ramakrishna
Mission or other parties?
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Shri Ranga: Like the Ramakrishua
Mission or the Gauranga Mission.

Shri P. K. Deo: Why not give the
facility to the Ramakrishna Mission or
other parties? For God's sake, do
not play politics with the life and
death of the people,

Some orphanages have been started
in Komna and Khariar. But why are
they not being patronised by Govern-
ment? These things are being cor-
roborated by the Bulletin of the
Congress Party. The District Cong-
ress Party in their Bulletin have
stated that it is the Bharat Sewak
S8amaj through which they are going
to distribute . . .

Shri Paraghar (Shivpuri):
point of order . . .

On a

Shei P. K. Des: | am not yield-
ing . . .

Mr, Deputy-Speaker: He may deny
those allegations later.

Shri Parashar: My point of order
is a very important one. The hon.
Member has just now stated that
through this House he is appealing to
the American Government. No Mem-
ber can appeal to any foreign Gov-
ernment this House. It
affects the sovereignty of this House.
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1 would, therefore, request that those
remarks should be expunged from the
proceedings of the House,

Shri Raghunath Singh (Varanasi):
He has got no right to appeal on be-
half of us.

Shrimati Renu Chakravartty (Bar-
rackpore): Shri Asoka Mehta will
convey it to the American Govern-
ment.

Mr, Deputy-Speaker: Shri P. K. D<o
should try to conclude now. He has
already taken about 15 minutes.

Shri P, K. Deo: The hon. Speaker
had told me that I would be given 20
minutes.

Mr, Deputy-Speaker: But there arc
other speakers also.

Shri P. K. Deo: I come from that
area, and the entire discussion is on
my area.

Shri Raghunath Singh: 1i>w can
he appeal on our behalf? He can
speak on behalf of his own party, not
on behalf of Parliament.

Mr, Deputy-Speaker: Everybody
speaks on behalf of his own party.
There is no point of order.

Shri P. K, Deo: These are to be
tackled on a war footing. The ad-
ministrative machinery has to be
streamlined. We know how the relief
committee has been treated, The pro-
ceedings of the District Reliet Com-

mittee of the 15th March 1866 and
15th April 1966 are monumental
documents. If you go through them,

you will be convinced that the Relief
Committee was called. The District
Collector was the only person who
was present, and he wrote the pro-
ceedings himself and he implemented
the whole thing. There was the same
force in the second meeting. The
Deputy Minister was the president.
He sat there for five minutes. He did
not have the patience to listen to the
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other members. He gbruptly adjourn-
ed the meeting and ran away. Are
we to run away from realities like
this? Are we keen to tackle the
problem? If we are, we must have a
human approach to the subject, a
practical approach to the subject. But
nothing was done.

As a short-term measure, I suggest
that emaciated people who need
medical care should be properly
nursed and fed. Abandoneq child-
ren should be looked after in orphan-
ages which should be started through-
out the area, A team of dedicated
officers with missionary zeal should
be sent to that area. The present Dis-
trict Collector and ‘the Deputy Min-
ister should be dismissed for their
most callous approach (Interruptions).
Subsidised fair price shops should be
opened. Seeds have to be supplied in
time. Here, you will be surprised to
know that seeds which are procured
in the district at Rs. 35 per quintal
are going to be sold to people at Rs. 58
per quintal. From this, you can
imagine how the Government is mak-
ing a profit out of this thing. Liquor
shops should be closed and schools
should be taken over

As a long-term measure, I suggest
this. The 18668 famine there was ‘a
boon in disguise, After that famine,
a Famine Commission submitteq a
report as a result of which the entire
delta irrigation system in Orissa was
taken up. Similarly, I submit that
after this famine, this neglect area
should receive some special treatment.
The Indravati project which has been
pending consideration in the Ministry
of Irrigation and Power should get the
green signal, and it should synchronise
with the visit of Indiraji. There is so
much affinity between Indira and
Indravati.

Lastly, a Famine Commission should
be appointed to go to into the whole
It should evolve a realistic
famine code, Finally, thers.. should
be provision for crop insurance for all
time to come.
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Shri  Mahatab (Angul): Mr.
Deputy-Speaker, there is no doubt—
it 1s admitted on all sides—that the
situation in some parts of Orissa is
really bad, as bad as is generally the
case in a famine. There is difference
in the language, in the words used by
this side or that side. But the fact
18 admitted that the situation is bad.
It is very unfortunate that poiitics is
being introduceq into this matter. This

should not be the case (Interrup-
tions)
Shri Raghunath Singh: They want

to take advantage of the situation.

Shri Mahatab: I would beg of the
House to kindly listen to me. This is
a question involving misery to millions
of people. If we go on in this manner,
I do not see the necessity of speaking.
After all, it is a serious matter.

15.15 hrs.
[SHrr SHAM LAL SaArar in the Chair]

Mr, Chairman: I have been listen-
ing to the previous speakers. Certain-
ly, this is a matter which will receive
the sympathy of the whole House. So
1 would request all hon. Members to
listen to the speech and not go on
interrupting.

Shri Mahatab: In fact, I expected
that this matter shoulq be discussed
irrespective of party considerations,
as it has been done at the State level.
There the relief committees have
been formed with representatives of
all parties. In the districts, the relief
committees have been constituted
with representatives of all parties.
Whether they are functioning correct-
ly or not, it is for us to point out, it
is for us to criticise them. But the
approach should be a non-political
approach to these matters. That is
my humble submission,

VAISAKHA 21,
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dence that I had a talk with the Chief
Minister there with gll the officers
present when he was good enough
to agree that there should be an in-
quiry as to where and how the ad-
ministration fafled. Then I  sugges-
ted—this was on my initiative—that
the inquiry should not be undertaken
now because in that case the atten-
tion of all the officers working there
would be diverted to that and aw

from the actual work there now. S&
let the crisis be over and after that'
there ghould be an inquiry. That has
been agreed to. Therefore, there is no
point of dispute now. It is admitted
that there has been failure at some
points. There is no doubt about it.
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I wag thinking as to which Ministry
has to be tackled in connection with
this matter. Since yesterday, I have
been trying to find out whether it is
the Food Ministry or the Finance
Ministry or any other Ministry here
at the Centre which should be uken
to task for whatever has h
there. So far as the Food Mlnlury is
concerned, ag far as I can make out.
their work jg to see that proper sup-
ply takes place. But so far as the
situation in Orissa is concerned, it is
not want of stock which was res-
ponsible for thig situation. Of course,
there was some slackness in exercising
control over the trade. But that is a
different matter. So far as stock is
concerned, it wag there. Therefore,
I do not know how the Food Ministry
here can be brought into the picture.

But there ig one point, namely, the
purchasing capacity of the people,
because the crops failed completely.
It was known to all concerned that the
crops had failed, but no step was
taken to take initia] steps to prevent
a catastrophe. That could have been
taken in September last. Not only
the zila parishad but also the pan-
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areas, there was some crop; otherwise
there wag total destruction, In spite
of that report, no step was taken. As
far as I have understood, no steps
were taken because correspondence
went on between the Orissa Govern-
ment and the Central Government.

Mr. Chairman: ‘ Does he mean at
the State leve] or Central level?

Shri Mahatab: My information is
that correspondence went on ag to
who would finance the relief measures.
The State Government had no re-
sources of their own; they approach-
ed the Central Government for
finance. A team of the Planning Com-
mission visited Orissa in February
last. They made a report. The diffi-
culty arose there. This is what ap-
pears to me the reasong for delay in
action.  Therefore, I said to the
Chief Minister and 1 have also sugg-
ested to the Prime Minister here this
morning—that there should be some
inquiry after the present crisis was
over as to where the machinery fail-
ed. That has to be found out.

1 visited thesc areas. 1 visited
some of the feeding centres. I visited
many villages and I saw some sights
myself. I cannot describe all these
things in detaj] because one cannot
stand those sights. It is a real
famine. There is no doubt about it.
We read accounts of the 1943 famine

in Bengal and partg of Orissa. This
famine can also be compared with
that famine. Therefore, 1 suggest

that no useful purpose will be served
in describing how people are dying,
how they are suffering. I think the
fact should be accepted as such.

Shri Nambiar: (Tiruchirapalli): It
is disputed here.

Shri Mahatad: If is not disputed.
Excuse me for saying so; as far as I
have understood it, it is not disputed
here...... Dispute perhaps is taking
place on a wrong......
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Shri Surendranath Dwivedy: Do
they agree that there is famine there?

_Shrl Mahatab: The Food Minister
said in Bhubaneswar—it hag appear-
gd in the papers—that the gituation
is very difficult.

Shri Surendranath Dwivedy: Acute
searcity and not famine—that is what
they say.

Shri Mahatab:
ence?

What is the differ-

Everybody has got his own word
to describe it. Somebody says it is
actute distress, somebody says it Is
famine. I am not called upon to dis-
tinguish between these two expres-
sions. 1 do not know why this fruit-
less discussion is going on  vover
words. Probably it is on account of
the fact that there is a provision 1n
the Famine Code that if starvation
deaths are admitted, then certain
other steps must be taken. My point
ig that in spite of the fact that any
area is not declared a famine area,
much more than those steps arc
undertaken pow.

Shri P. K. Deo: No, no. It is wrong.

Shri Mahatab: Please excuse me.
You read the Famine Code, and you
will see how thingg have changed.

I along with a professor wrote an
article on the 1866 famine which was
published in some research journals,
and all the records that were read
out gust now will be found there.
Let us not go as far back as 1866.
There was a drought followed by
unprecedented floods in Orrisa in
1956-56, when Shri Nabha Krishna
Choudhary was the Chief Minister.
The total amount of relief expenses
was to the tune of Rs. 11 crores. At
that time also, a Relief Commis-
sioner, Mr. R than, was appoint
ed. The whole relief was based on
the Famine Code with considerable
modifications. The Famine Code was
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amended last in 1930. Even then,
that Code i insufficient today. There-
fore, the Government is amending the
rules now and then and they are
meeting the gituation as it arises, not
only in Orissg but in all States. For
instance, gratuitous relief is being
given in some parts of U.P. even now.
It is not provided in the Famine
Code. No starvation death has been
declared there. Therefore, let us not
fight over words.

The question to be considered to-
day is whether the conditions are of
tamine or not and whether steps are
being taken or not. There is no doubt
that steps have been taken since the
second week of April ag far as I
know. It is agreed that thig should
have been taken much earlier, three
months ago. If that had been done,
the present sftuation would not have
arisen,

There is no doubt that during
famines all kinds of corruption take
place. That is the usual experience,
because people all around lose their
mo-al moorings. Therefore, all kinds
of corruption take place. Let us sug-
gest how this can be checked, how
the administration can be streamlined
and how other checking measures
should be taken. These are the mat-
ters which should be discussed, I
think at a different level not here on
thig occasion. Here, the point is that
the Government of India should come
forward and say that the conditions
are equivalent to the conditions of
famine and what steps are and will
be taken. As far as I have under-
stood from the Orissa Government,
what they want to know is this, and
they should be assured, that the Gov-
ernment of India would finance the
entire relief. That j; the problem
now. It is not a small sum which
will be required. My own calculation
was that it would be about Rs. 10
crores, The Governorg own calcu-
lation, T was told was also of that
amount. Now I am told, after dis-
cussion with the Planning Commis-
sion team, the amount has come to
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about Rs. 11 crores or go. It has
come to that. The Orissa Govern-
ment have no resources to meet this
famine relief expenditure. Therefore,
it js the Government of India which
should come to their rescue.

Shri Ranga: What were they doing
with all the money?

Shri Mahatab: That is a different
matter. That question cannot be rep-
lied here a5 to what was not done or
what should have been done.

Mr, Chairman: The question is not
who is 10 foot the bill, the question is
—let the people get the relief.

Shri Mahatab: I entirely agree with
you that people must be given rellef.

Mr. Chairman: And immediately.

Shri Mahatab: I entirely agree with
you,

Shri Ranga: That Government
should be dismissed and the adminis-
tration should be taken over.

8hri Raghunath Siagh: That is
political propaganda.

Shri Ranga: Why do you say it is
political. According to him the local
Government hag failed, and it wants
all the money from the Government
of India.

Mr. Chairman: 1 would request
him, he is a very senior Member of
this House. Let ug have some de-
corum. Let the hon. Member speak.
Everybody will have a chance to
speak. By intervening continuously
we lose the trend of the speech

Shri Mabatab: 1 am speaking on
behalf of myself. I am appealing to
all the Members here and all vut-
sider that the main concern today
should be relief of the people. Other
considerstions should come in later.
We may the Gov t, we
may demand their dismissal or what-
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ever we like, but that should be done
after the misery of the people is
solved. The immediate problem is
relief. The immediate problem is that
people should be relieved of their
distress. We should take into consi-
deration the humanitarian aspect
now. That js my approach to the
whole problem. Let ys forget for the
time being as to where the fault lies,
abuse of power here and there etc.
There are matters which can be taken
up at leisure, later on, but today the
problem is that the distressed people
must be relieved of their  distress.
That is the main problem.

That being so, first of all I have
suggested that seed loans, should be
given immediately. It js already too
late. It ig really not 30th June but
I wasg told by the farmers that the
latest by which the seed loans must
be given is by the end of May, other-
wise it would be too late for sowing,
they say. Therefore, the seed loans
should be given immediately. I am
told a discussion is going on between
the Planning Commission and the
Orissa Government as to whether
this should be short-term or long-
term. I was asked to give my opi-
nion. I said ‘“payable when able”
should be the condition. If the crops
are good, then the farmers may be
called upon next year to pay. If they
are not good, nobody can ask them to
pay next year. Therefore, these dis-
cussions are immaterial at the present
juncture.

The farmers should be given assis-
tance either in the form of loans or
even grants, not only for seeds, but
also for bullocks, The figure of
Rs. 14,000 which I have got is {frcm
the panchayat office itself, and the
total number of cattle, as far ag can
be judged, sold in that area would
be about 56,000. That being so, it is
not an easy matter to purchase 36,000
head; immediately from somewhere.
It will take a long time. There is a
suggestion that large tracks could be
ploughed by tractors. That is again

MAY 11, 1968 Conditions in Orissa

16090
(Dis.)

another scheme which I am not go-
ing into on this occasion, but that is a
matter for those who are in charge
to examine whether it is feasible or
not, Otherwise, to purchase this
56,000 heads of cattle is really a pro-
position that is perhaps next to .m-
possibility. Then, the economic posi-
tion of the farmers is such that it
will take a long time, three or four
years, to recover from this damage.
It cannot be expected that next year
they will be on their feet. Even the
effects of the 1043 cyclone in North
Balasore in Orissa have not yet gone,
people have not yet recovered from
that shock which they received then.
I have got my experience of that, Let
us give all possible help so that these
people may recover as soon &s pos-
sible, but it will take them three or
four years to recover gradually in
stages.

Then with regard to the adminis-
tration ] am told a Relief Commis-
sioner has been appointed, the ad-
ministration is being streamlined. I
had a discussion with the Chief
Minister there, and he has been good
enough to accept some of the sugges-
tions how it should be streamlined.
In this again 1 appeal to all sections,
not only Congressmen but those in the
opposition alsoto try to help the ad-
ministration in all possible ways. Sup-
posing at a certain stage they do not
listen to us, they are adamant in their
own position, then I think we should
approach the Government of India to
correct them because this is a serious
matter. We cannot go and carry on
an agitation.

An hon, Member: Thal stage has
come now.

Shri Mahatab: 1f that is the point
of any Member here, then Iat us
approach the Food Minister in his
office and try to get things done. This
long range discussion probably will
not bear any fruit. That is my sug-
gestion, because the situation is 8o
serious and I do not know how to
describe it.
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1 give one instance. While I was
there in one of the blocks, the ration
cards were not issued because under
the rules the ration cards had tu be
signed by a revenuc officer. The BDO
was present, the revenue officer was
not present. I persuaded the BDO to
sign. I said ] would take the respon-
sibility and protect him whatever
might happen, I got it signed by him
and got the ration cards issued. This
is a small matter but that would have
meant a delay of two days in distri-
bution. I think there are many ways
in which we can be of use. I have been
told that opposition Members who are
very critical here are trying to help
the administration there. If we nave
other points to take up, political or
otherwise let us take them up later
on, not in the midst of the crisis.
Let us try and see that people are
relieved of their distress,

Shri L. N. Bhanja Deo (Keonjhar):
Sir, I am one with my hon. friend
Dr. Mahatab who spoke just beforc
me that this matter has to be tackled
from a humanitarian point of view
and there should be no squabbling
as to what we should do according Lo
the famine code which is probably out-
dated, Our maip concern here in a
welfare state is that we should try to
bring relief and succour to the people
when they are hard-hit by natural
calamities of the type that we are fuc-
ing in Orissa. Of course I have not
been to the areas which are acutely
hit just like my frieng the Maharaja
of Kalahandi and Mr. Pattanayak.
But from what we gathered (rom
papers and from-what I have heard
from friends, the situation here is
really distressing and is very acute.
To tackle a problem of this magnitude
both the resources at the command of
the centre as well as the state had
to be ted and co-ordinated tc
tackle a matter of this magnitud
It cannot be left to the state alone to
find ways and means to meet a cala-
mity of this kind. But having faced

. & similar situation in 1954 when I uud
the fortune of being a member of the
Orissa legislative assembly, that should
have opened the eyes of the Govern-
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ment to meet the situation like ihat.
1 recollect what I have said on hat
occasion from the long-term point of
view. Un'ess we tackle this sitpation
from a long-term point of view the
short-term palliative just to meet the
situation as it occurs does not give
permancnt  relief because we know
from our experience about the vagar-
ies of nature, especially in India and
in the parts I come from. We have
both the ravages of floods ss well
as drought, if not in alternate yeas,
in periods of cycles because as [ have
gathered these cycles probab'!y come in
periods of ten years. That is why
what I had suggested at that time is
uscful in meeting this situation in the
backward areas of thogse parts of
Orissa from which 1 happen to come
and from which the Maharaja of Kala-
handi has come. There are iots of
tribal people, 1 am very sorry to say
that during the period of the last 16 or
20 years much has not been done there.
Their main resource was the forest
produce and they werc destroying them,
though in our time also they were
destroying them indiscriminately bui
there werce certain checks. Unfortu-
natcly, they were merged in a bigger
unit and the forest reserves of those
arcas arc being depleted; they arec not
done on a long-term planning to meet
the requirements of the pecople. That
is the main cause of the drought be-
cause it is my cxpericnce of that area
and 1 come from that area. that rain-
fall has gradually, over a period of the
last thirty years, been deteriorating in
these areas because of the lack of
forests which catch rain. No doubt
something is being done to meet the
situation by way of soil conservation
and to augment the forest resources
but not in comparison to the depietion
ihat has taken place or is now taking
place because every year there are in-
discriminate encroachments into the
forests to convert them into land. Un-
less this process is stopped we will not
have adequate forests to catch the rain
because that is the problem every-
where, Deserts are not created in a
day. The Rajasthan desert or the dc-
serts in other countries, they take a
Jong period of time to come to the pre-
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sent state, Unless we are able to pro-
tect these areas which are being deplet-
ed, especially the catch t areas of
important rivers in Orissa and take
action to conserve them, I do not think
we shall be meeting the long-term re-
quirements of that part of the area.
The next thing what we should do is
to augment the minor and medium irri-
gation projects in those areas. Small
wells or tanks in the way of relief for
this problem will not be meeting the
requirements of the people of these
areas. It is not that we do not have
natura] water resources. Our Gover-
nor who is an expert on irrigation has
suggested and has probably drawn up
a long-term programme for this area.
If that is ted and the i

commission gives the directive to the
state government not only in the way of
paper plan but with the resources to
meet these requirements, I think this
problem could be solved once for all.
While we were discussing with the
Prime Minister the other day about the
problem of these areas, I was one of
the Members to discuss the matter, I
was surprised that some of us still did
not grapple with the situation, and with
what is the requirements? Certain
areas were under the rulers or were
under the vested interests at one point
of time. Inspite of a long lapse of 18
years, we still say that these areas
were neglected in those days and
because of lack of communication the
succour to the people did not reach.
But we forget at the same time that
the times have changed. Ins-
pite of the lapse of 18 years, if we
have not peen able to develop com-
munications in that area, we cannot
fairly blame those who were adminis-
tering those areas and now say that
due to their neglect of thesa areas,
they are such. I give one example
about the communication problem of
my area. Those who come from ur-
ban areas or thickly populated areas,
probably may not appreciate the
difficulty of catering for an area like
my area of 3,000 square miles where
communication is lacking. I am very
sorry to say that in 1962 when elec-
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tions were in the offing, I went to
that area and again two years ago I
wanted to go there. I could not even
go there in a jeep, leave alone other

of cc tions. There is
block development. It comes under
the block development area. Yet
communications in that area is so
poor that it was not possible for me
even to go to these areas. Only in
summer months one could go there.
If during those periods it is difficult
for us as Members of Parliament or
legislature to go there to find the re-
quirements of the people, you can
well appreciate in times of emer-
gency like this what succour could
be taken to the people in those
areas? 1 know our Chiet Minister,
who was the revenue minister when
he tackled the 1954-55 drought condi-
tions and the hon. Maharaja of Kala-
handi happened to be a member of
the legislature those days will bear
me out, tackled that situation ably.
Given the resources for which our
Government had approached the
Government of India, I am sure he
will be able to tackle the problem
ahead of us because I know him to
be verv human and he will not like
the distress to continue in that area.
Not that he is not very practical; he
may be lacking the dynamism of
some but that does not mean he is
not in the know of the problem and
does not want to bring relief and
succour to the distressed people there.

I would suggest one or two mea-
sures for the consideration of the
Food Minister who had been to Orissa
lately, though unfortunately due to
reasons beyond his control, he could
not go to the actually drought-affect-
ed areas. But from what I gathered
from him during my talk yesterday,
1 feel he is in full grip of the re-
quirements of the situation prevailing
in Orissa. He has given particular
emphasis on seeing that there is no
bottle-neck at the administrative
level. A special officer has been ap-
pointed who will discharge the duties
of the Government and do away with
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redtapism. I would urge him to ask
the State Government to send the
officers to help the people in those
affected areas with a missionary zeal,
as the Maharaja of Kalahandi was
saying. I happened to go round cer-
tain pockets in my area which has
been affected by drought for the last
12 years. There is one panchayat
called Parjanpur panchayat area,
which has been affected by drought
for the last 12 years. Yet conditions
there are not so severe as in those
areas which are very badly hit. 1
went with the Collector and I found
wherever the Collector is sympathe-
tic ang wants to do something, he
can easily get it done. I was sur-
prised to hear from some bon. mem-
bers who had visited the severely
affected area that the Collector and
some officers in charge of the district
had not yet visited those areas.

Another matter which I would like
the Food Minister to consider is this.
It is not so much the supply of rice
that we want. If paddy is supplied
to these areas, apart from foodgrains
and fodder for cattle we can also give
supplementary work for the people
there if the paddy is husked there.
Besides that, some subsidiary food
also can be got out of the paddy,
which is not used as rice, but small
broken paddy that can be used for
gruel which can form a supplemen-
tary diet.

Hon. Dr. Mahtap referred to the
tractor organisation in the State. But
the conditions are such that we have
got very small land-holdings where
.even if we have the entire tractors
at the disposal of the Government,
we will not be able to cultivate these
areas, because various complications
about tenancy rights, etc. would
arise. So, if we supply cattle which
can do the cultivation in these areas
it will pe better.

Since the Prime Minister is visiting
the area shortly I would urge on
her to go to the famine-affected areas
specially and spend more time there
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than having discussions with the offi-
cials, because that will not only
create fide: in the people, but
it will give her an opportunity to see
things directly for herself.

Shri Surendranath Dwivedy: Sir,
this is a national calamity. It is
really a slur on our democraoy that
after 18 years of freedom, a section
of our population has been reduced
to a position where they cannot get
enough to eat and they have to die
of starvation. I have been watching
the proceedings of the House not
only today, but in the past whenever
this question has arisen. I am sur-
prised not only at the complacent
attitude of the Government, but of
my fellow Members of Parliament,
who ought to take this matter very
seriously. If even one person dies in
this land, Mr, Subramaniam may feel
that his caravan is running all right.
but the disgrace is on very Indian in
this country. The House should seri-
ously consider this matter.

Mr. Mahtab might try to white-
wash the whole thing; he may be
sincerely concerned about the suffer-
ing of the people there and therefore
he may urge “let us forget everything
and devote our attentiop, entirely to
removing the distress of the people
there at the moment” .

Mr. Chairman: He said, let us de-
vote our attention to that first and
then we can see what can be done
about other things.

Shri Surendranath Dwivedy: That
is what ] was saying; there is no ques-
tion of interrupting me. I want to
know what ig the controversy going
on pow. This matter was first brou-
ght before the Orissa Assembly not
by me or by any newspaper, but by
a Deputy Minister of the Congress
Party who is representing that area.
He said, the people are migrating
and the situation ig very serious.
Children have been sold and ynless
immediate action was taken, thou-
sands will die. What was the re-
sult? The reply was it is a tissue
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of lies and third-hand information has
been given; and, that man was asked
not lo open his mouth. That is how
the situation has been tackled there.
Here the Food Minister is still not
concerned with the relief of the peo-
ple, but he is only concerned with
the controversy  whether there is
femine, acule scarcity or starvation
death. They have not the slightest
concern. Any person with a little bit
of concern for the people would have
apologised before the nation.

See this report. Everybody who
hng visited that place, except the
Minister and the officials, have said
there have been starvation deaths.
But Mr. Subramaniam could not go
there because of the rains. Without
waiting at Bhubaneshwar to talk to
the officers, he should have gone there
by car. But he did not go there on
the plea that rains have come. He
believes the same officers who have
given thig report, which is not worth
the paper on which it is written. On
the basis of this report decisions are

taken. Unless the situation is ana-
lysed and properly assessed, no
amount of relief measures can be

said to be proper for the occasion.
Mr., Mahtab says famine conditions
exist. Why are they fighting shy of
declaring this fact which has been
admitted by all? Everybody who has
gone there including the Press cor-
respondents, except the officials and
Ministers, has said and corraborated
that there is starvation death. They
have no quarrels with this Govern-
ment. The Sarvodaya People and
the Press Correspondents have no
quarrel with this Government. The
Stateman’s correspondent, who is
writing harrowing tales has no quar-
rels with the Government. They are
giving names after names. The Mi-
nister could have taken a day or two
to verify whether at least onec name
is correct. Even about starvation
deaths, ~ what does this team on
which he relies, say? The Orissa Go-
vernment had at long last in Novem-
ber ugreed. Then g Deputy Minister
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village said there have been 9
deaths of children due to superim-
posed illness and continuedq malnut-
rition and also the death of one
adult. Mr. Subramaniam should
sack these people who have given
this report. It says that any evi-
dence of widespread malnutrition
was not visible in the area. Can you
believe a report like this? They do
not know the actual conditions of the
area. About starvation deaths what
do they say? Names have been quot-
ed by Shri Kishen Pattnayak. These
names have been published in the
newspapers giving the names of their
villages, their age, family names etc.
But they have not verifled this. How
have these deaths occurred? These
shrameless creatures, they say:

“Our impression is that specific
cases looked into are caseg of
death caused by prolongeq illness
like T.B., diabetes, etc., commenc-
ing long before the scarcity
conditions set in, though death
was probably accelerated by mal-
nutrition.”.

Did these nine chi'dren die because of
diabetes? Can yoy imagine such a
report on the basis of which you are
going to decide what relief measures
you are going to take for these peo-
ple? This is the state of affairs in
this country.

We should not fight shy of reality.
There is a false sense of dignity in
this country. The Prime Minister
sometimes goes and makes speeches
in Delhj saying that in this country
there have been no starvation deaths,
these cannot be starvation deaths.
When she goes on repeating, no star-
vation deaths, no starvation deaths,
naturally, the officers who give these
reports, who want to be good to their
masters. prepare these reports accord-
ingly to suit the statements of my
hon. firend. Shri Subramaniam and
the Government. That ig how things
are manipulated and the real condi-
tions have been concealed.
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Sir, people are dying in their hun-
dreds,  That is the actual position.
It is not a pleasure for us to come
here and say these things. They say
it is a surplus State. They say there
is no food shortage. If there was no
food shortage, why have these deaths
occurred, why has this sithation ati-
sen? What is the reason for it? Has
he entered into it? He says every-
thing is quite all right, the State is
Hroceeding according to Plan and
evrything is all right. Then why
have these things happened? What is
:Ris_ explanation for it? What expla-
nation has he to offer? It is admitted
by.Shri Mahatab and a'so by the re-
porl here that till the beginning of
March no relief measures have been
started in that area. You will pe
surprised to know that in the district
of Kalahandi—my friends are trying
to lay the blame on the ex Maharaja
of Kalahandi although the ex rulers
are not there ang although they hold
the title of Maharaja there are no
Maharajas existing in this country—
in the present area which is a famine
area, which never formed part of any
native State but which formed part
of a regular British district, famine
conditions exists, and if they declare
it has a famine area four to five lakhs
of people will have to be fed till the
next harvest. That is the position.
Shri Mahatab may not agree. If they
once declare that it is a famine area,
they will have to take up the respon-
sibility of feeding these four to five
lakhs people—I do not say, six mil-
lion people.

Sir, scarcity conditiong prevail
there. Everybody is agreed op that
point. It varies from place to place.

But acute conditions exist in this
area where people of all classes and
stature are unable to maintain them-
selves. Even your reilef works will
not do anything there. In those plac-
es it is necessary for the Government
to declare, at least in respect of that
area, that it is a famine-affected area
because a large number of deaths
have taken place,
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What they say is, and it was re-
peated by my friend, Shri Menon,
the other day, that there is no ques-
tion of shortage of rice, this situation
has arisen because of lack of pur-
chasing power. You will be surpris-
ed to know that after this report was
submitted in February, between Feb-
ruary and April all these deaths have’
occurred. What has been done dur-
ing this period? How are you going
to give purchasing power to the peo-

ple? What measures are you actual-
ly taking in that direction? These
are the questions that have to be

considered.

Simply because the Central Gov-
ernment does not want to say that
it is a faminc-affecteq areca, simply
because they do not want to say that
these are starvation deaths in Orissa,
the Orissa Government asks their
people to say that thes are not star-
vation deaths. But it has been men-
tioned here that a person who went
to the hospital died and alter post
mortem it was recorded in the hospt-
tal that there was nothing in his

" stomach and he died. That officer 1s

being taken to task. He is asked
why he reported like this This is
worse than British period. 1 can tell
you, even the British pcople, when
in 1866 a Commission was appointed.
said that ten lakh« of people died be-
cause of the failure of local officere
Here they want to protect cverybody
People may die, but they want to pos¢
as if they are running this courtr,
quite well. This really is nonscnse
One cannot stand this disgrace.

admit that therc
has been a lapsc. Who is responsi-
ble for that? 1 agree with Shri
Mahatab. [ would even say, appoint
a Parli tary Cc issi Let
our friends who do mot believe thest
facts come with us and see things
for themselves. Let not the Prime
Minister go over the place in a heli-
copter, spend only one or two hours
in the affected areas and then address
public meetings at Bhubaneshwar
We do not want the Prime Minister
to address meetings there. That is

Let us frankly
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not our immediate problem. The im-
mediate problem is to go there and
see what can be done to relieve the
sufferings of the people. Let Shri
Subramaniam accompany us. Let
there be a Parliamentary Commis-
‘sion to find out what is the actual
condition. Let us see what we can
do. It is not a party question.
There is no question of any govern-
ment being toppled. If there was
any sensible government here, it
would have taken over the adminis-
tration there. It is a question of
saving the lives of lakhs of people.
Let us all cooperate and find out the
facts and suggest measures to save
the people there. For that I am pre-
pared to say, let us suspend all other
activities and try to save these lakhs
of people in that part of the country.

What are they eating? I have be-
fore me a sample of this powder cal-
led salap out of which liquor is pre-
pared. This is being sold in the mar-
ket. Can yoy imagine such a thing?
I have pictures with me here. I do
not want to take the time of the
House by showing these very grim
pictures showing conditions there. I
do not want to tire the House with
them, with such horrible pictures at
this stage.

But let my suggestion be accepted.
Iet us go there and see things for
ourselves. Let flve or six Members
of Parliament go there. 1 welcome
those persons who do not peileve
these things to go there and find out
the facts. Let us sit together and
think how to alleviate the sufferings
of these people and stop further
miseries. Greater miseries are still
ahead. Whatever you are hearing is
nothing in comparison to what is
coming. 1 can tell you, no amount of
grants of loans or anything of that
sort is going to help. Onme panchayat
edPned Rs. 14,000 by sale of cattle in
the market by charging two annas
for every sale—ang these officers who
went there have reported, that cattle
has not gone out of the State. I

MAY 1],

1966 Conditions in

Orissa (Dis.)

16102

think those persons who have not
even the slightest idea of the living
conditions of the people were sent
there. Let them sit here at the Plan-
ning Commission table anq write
stories for the gratification of minis-
ters like Shri Subramaniam who in
turn will tell the Parilament and
out side that everything is all right.

Mr. Chairman: Cattle were sold
individually or in the cattle market?

Shri Surendranath Dwivedy:
Truck-loads of cattle and goats were
sold in the market and they went out
of the State. I can tell you another
thing. In this part of Orissa cattle
is not available. They come 50 or 60
miles to our side of the State to pur-
chase cattle. Not only people have
gone out but cattle also have gone
out. And, who had the heyday? It
was the heyday for money-lenders.
It was the heyday—I do not want to
name any community—of the mer-
cantile community.

An hon, Member: Marwaris.

Shri Surendranath Dwivedy: They
have done this. Nobody is trying to
prevent this and this is happening.
Now there is no cattle, no seed, no
capacity even to till the land. When
that is the situation, what should we
do? We must see that agricultural
operations start as soon ag possible
so that they are saved for the future.

Mr. Chairman: The hon. Member
should try to conclude now.

Shri Surendranath Dwivedy: Sir,
you can ring the bell. You can even
ask me to sit down. There is nothing
more for me to say. I do not expect
anything from this Government. I
know that is an unfortuate part of
this country. Because our people
are docile. because they are adivasis,
because they are not politically deve-
loped, they are made to suffer. 1If
they had developed a situation like
that in Bengal or Kerala these people



16103 Famine
would not have sat here silently and
discussed with us what is happening
there. Because they are peaceful
citizens they have to die and nobody
listens to them. It starteq in
August, 1965 and now we are discus-
sing what relief measures are to be
undertaken. More than nine months
have passeq and many more months
will pasg like this. That is the situa-
tion here. You may ask me not to
say anything and I do not want to
say anything.

16 hrs.

Regarding the fair price shops a
reference is made here in this report
that 1,100 or so many fair price shops
have been opened.

Shrimati Renu Chakravartty: Please
read out that contradictory portion.

Shri Surendranath Dwivedy: There
are many. What can I say?

Then, 1 may tell you about these
fair price shops. [Everybody knows
that Orissa is supplying rice outside.
There are three types of rice—super-
fine, fine and common rice. It has
been admitted by this report that in
these fair price shops rice is being
sold for 91 paise per kilo.

Mr. Chairman: Could I ask you
what remedies shoulq we adopt now?
(Interruption).

Shrimati Renu Chakravartty: Over-
haul.

Shri Surendranath Dwivedy: I am
very glad that you put that question.
I am prepared to say this that the
present Government is thoroughly
incapable of tackling the situation.

st ATt . gEgvaw AgE W
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Shri Surendranath Dwivedy: The
Centre should take over the entire
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administration and relief measures in
the area. Let the State Government
agree but if the State Government
does not agree, let ug invoke Presi-
dent’s rule, if necessary, or the Cons-
titution may be amended, if neces-
sary. Again, | say that if they think
that it 1s a national cause, that every-
body shou'd support this, let thesn
set up a committee consisting of all
parties to see how to tackle this very
serioug situation there. We are pre-
pared to lenq our hand of co-opera-
tion. I am prepared to suspend all
other activities and devote ourselves
completely ang fully for that type of
work together. That is how it should
be dealt with.
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Now what do we find? They go
to the officials, bring the papers and
give us the information that every-
thing is all right.

Mr. Chalrman: He should coyg'c"lgde
now. :

8hri Surendranath Dwivedy: If. you
will bear with me, I was saying that
there are three types of rice. They
are completely in the hands of the
millowners. They are in league with
the millowners. This is rice that
has been brought from the fair prioce
shop. This is worse than common
rice and this is being sold for 81
paise. In the market, they admit,
rice is being sold for Re. 1. This ®
paise per kilo rice, according to Gov-
ernment's own verification and cate-
gorisation, actually should have been
sold at 74 paise. Because the mill-
owners are supplying it, some minis~
ters must have told the supply M-
cer to certify this so that he gets the
money and he gets a chunk out of
it. Nobody sees it. So many afficers
are working there but nobody sees
it. My hon. friend, a Member of the
other House, who visited this area,
pointed out to the officers that this
is being done. He told the Chief
Minister there that at least !or God's
sake, whatever yoy may be doing,
pass the order that whatever tyfh of
rice may be sold there, it will have
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a uniform price, that is, the lowest
price—T76 or 75 paise, not more than
that. I do not know whether they
have done that or not.

That is what is happening. These
matters cannot be tackled only by
sitting here and saying that every-
thing is all right and that everything
has peen done all right. Shri Mahatab
repeatedly stated as to what the poor
Food Minister is to do, how can we
make him responsible for this. Of
course, he is speaking in Parliament.
How can he accuse his own friend?
I can understang his gifficulty and
his awkwardness. ] fully sympathise
with him. But | accuse Shri Subra-
maniam.

»ft arvh : qfesrm 7 )

Shri
charge

Surendranath Dwivedy: 1
him for the death of these
people because fully well it was
known to the Central Government,
however halting and whatever may
be the fault of the State Government,
that these things are happening and
it is going to take a serious turn. In
spite of that, they say shamefacedly
here again that after the reports of
scarcity conditions were available
they were not exporting rice. Shri
Menon was repeating this that day.
But the fact remains that in Janu-
ary they exported rice. You will be
surprised to know that —I was in
Sundragarh District yesterday which
is affected 75 per cent by acute famine
and shortage I was told, even dur-
ing acute shortage in Kalahandj Dis-
trict there was some hundreds of
maunds of rice at Bhawanipatna, and
it was supplied to other areas, it was
not supplied to this place. In Janu-
ary when there was shortage of rice
and when it was not sent to that
area, Shri Subramaniam ordered that
rice should be sent to Kerala........

Mr. Chairman:
clude now.

You have to con-
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and to West Bengal. Rice is being
exported. We have becen doing that
for long. We are prepared to do that
whenever there is an occasion. When-

ever it is the national demand,
Orissa never grudges doing that.
Though Orisa is given the lowest

price, for the national cause Orissa
does not bother. But is it time, I
ask you, when there are scarcity
conditions and they need rice, that
you want them to export it to other
places?

That is why 1 say that the serious-
ness of the situation has not been
realised either here or there as a re-
sult of which people are dying. We
are wasting our time here because
we cannot paint more grim pictures
than has already been painted in
newspapers by independent corres-
pondents ang others who have seen

the place. It is all there. Only the
high priests of Government 4o not
realise that it is there. So, if the

discussion has any value or any
worth, let us here and now declare
that a very serious situation has deve-
loped there, famine conditions exist,
people have died, we shall prevent
further deaths, we shall see that the
situation does not deteriorate and we
will take measures for that. Let
them tell us what are the measures
necessary for the purpose. It is not
a question of accusing again, but I
tell you what harm you are doing.

1 made a press statement and I
have got a letter from the Bombay
Central Relief Committee. ...

Mr. Chairman: Please conclude the
first part, whatever you were suggest-
ing.

Shri Surendranath Dwivedy: I have
made the suggestion. Let them tell
us what concrete measures they are
taking and what sort of help they
need. Let us sit together, but before
doing that we must overhaul the
administration because whatever
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scheme you may have it will not
work.

Then, they are doing another harm.
Not only becaus, of the false sense
of dignity they are not admitting that
there is famine and starvation condi-
tions, he has said from Bhubaneswar
that the situation is well under con-
trol. It is really very surprising that
a responsible person like him should
say that. He could be agitateq when
there was Hindi agitation in the south
which affecteq his constituency, but
he will not have a Lttle concern
when there are deaths there. He
says, the situation is under control!

1 made a press statement and 1|
have received letters from Bombay,
from the Bombay Central Relief
Committee, saying, “We want to go
there to help the people and give
them as much relief ag is necessary.
how we can be helped by Govern-
ment, where do we go, how do we g9
whether the railways and others
would give us the facilities.” The
world outside knows that that is the
situation. There are sufficient patrio-
tic, citizens in this country who will
come forward, whether the Govern-
ment helps them or not, to help these
people and to alleviate their misery.
But let him say that there is g very
serious situation. Let us all appeal
to philanthropic persons, wherever
they may be, to come forward and
help these peop'e. Our friends, the
peasants, in Madras, Andhra and
other places would come forward to
part with their seeds in order that
agricultural operations start there.
It cannot be done by the Government
machinery because it moves slowly.
He does not realise what harm he is
doing.

Therefore, I suggest to him most
humbly that for the sake of these
people let us admit that there is
utter misery and there is famine. It
is a disgrace and, I think mere resig-
nation will not do. By his resigning
it wil be a political victory for us. I
think, any respectable person would
resign, but he would not resign. 1
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do not press for his resignation be-
cause if 1 had the capacity 1 would
throw him out. I do not believe in
the mercy uf persons resigning volun-
tarily. The administration has failed

completely and miserably and he
should adniit that.
-Shri H. N. Mukerjee (Calcutta

Central): Mr. Chairman, it is some-
thing that the Prime Minister chose
to be here for a little while because
she had th» opportunity of listening
to Shri Dwivedy ang for a change
Shri Nanda also graced ys with his
presence for some time, but I was
wondering about the whereabouts of
our Plannirng Minister who, I thought,
owed it to the Minister of Food Im-
ports to share and, te some extent,
soothe his headache. But, may be,
the Planning Minister is trying to
recover from the impact of what he
has himsel! calleq all ‘“meetings of
minds" which he experienced and
enjoyed in America. In Orissa, there
has been for quite sometime now in
the political atmosphere a stink which
rose to high heavens when certain
individuals carrying the names of
Patnaik anl Mitrag and so on and so
forth had created an atmosphere
about which the wohle country was
ashamed and remains throughly
ashamed till today. That was a poli-
tical stink and that has been succeed-
ed on account of the utter inefficiency
of the administration, to which refer-
ence was made by Mr. Dwivedy in
such eloquent terms, by the ugly
smell of death an excruciating smell
of death when children die, when old
people are left to their own resourc-
es and whoever has a wherewithal
to do so walk upto a town nearby
leaving those areas where scarcity
conditions are intolerable.

I had a look at those photographs
which Mr. Dwivedy has brought with
him and they are such as would
wring tears out of stones. 1 remem-
ber. the other day. to my shame that
our friend, Mr. Kishen Pattnayak.
had brought up the question of star-
vation deaths, of children dying, in-
fants dying. and on that occasion
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there was resistance from the Trea-
sury Benches and we had to counter
that resistance in order to have some
opportunity for a discussion. Our
friend, a very good friend, Mr. Hare
Krishna Mchtab, has suggesteq that
we keep politics out of it. Who
wants to bring politics into a matter
where humanitarian impulses require
to be invoked? How can we keep
away from politics when this kind of
thing happens? But how can we for-
get the Minister over there,—I don't
see him; my visibility hag probably
weakened—and how is it that the
quibbling over words continues even
to the present day as my friend, Mr.
Dwivedy has pointed out? How is it
that in this House on the 27th of
April, the Speaker had to exercise
his authority after he was goaded by
some of us, to command the presence
of Mr. Subramaniam and to ask him
to report in regard to conditions in
Orissa? He wanteq to go with the
Prime Minister, clinging to her skirt
tails, 15 days later and give a kind
of report und this House told him
that he could not get away with that
kind of absurdity. We had to do
that.

In the Orissa Assembly, 1 discover-
ed, on the 21st of April, the Deputy
Chief Miniuter—the Chief Minister
has a deputy, a man called Mr.
Routrey—was breezily telling the
Assembly that there was an adequate
supply of rice to meet all internal
requiremenis in the State. The
Statesman reports, and my firend the
Maharaja of Kalahandi has referred
to it, that the Orissa State Deputy
Chief Minister for Community Deve-
lopment who represents the only
Kalahandi electorate where a Con-
gress nominee got returned last time,
hag warned the Government as early
as August that people in hills and
other areas were in great distress and
that they urgently needed help. The
Opposition also was saying the same
thing. But the Opposition is always
sought to be black-guarded by Gov-
ernment and their administrative
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minions who have nothing better to
do than to dot the i's and cut the t's.
as far as governmental pronounce-
ments are concerned. How can we
keep politics entirely out of the pic-
ture? They are still quibbling over
words. The Statesman reporter who
is writing a special feature op this
matter writes very ominous words.
1 am quoting his words from today’s
edition of the Statesman:

“The people Who are being fed
at free kitchens at Khariar, Sina-
pali and other places look the same
as those who roamed the streets
of Calcutta in the black days of
the Bengil famine of 1943.”

This is the condition of things to
which the country is reduceq by the
inefficiency, the callousness and the
criminality of this Government which
seeks to disown responsibility at a
point of time when they could come
forward before the House and the
country ang ask for cooperation of all
concerneq in order to resolve these
difficulties which arise. We are al-
ways ready to offer cooperation if a
suggestion is made in time and on
honourable terms. But it is never
done. It is always done too late and
in a grudging spirit and they want
to put us in the wrong by saying that
we do not give our cooperation. We
have been trying to do something. I
have noted the Members like Mr.
Dwivedy and others have been per-
sistently trying to raise this matter
and everytime there is resistance
from the Treasury Benches. They
tell us we are scare-mongering, that
we ourselves are trying to picture a
situation in the darkest possible
colours only in order to give the
Government a bad name and to hang
it. The Government does ont require
a bad name in order to have it hang-
ed. Ags far as the people are con-
cerned, they know what this Govern-
ment is worth. Only because they
have not yet got the organisation and
the king of political consciousness
that should go along with that orga-
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nisational ability that this Govern-
ment still continues to cling to power.
They can only cling to power by the
power of the purse, by that kind of
ugly machinations but they have no
moral right to remain in authority
in any part of the country. And
Orissa is the pointer: the handwriting
is on the wall.

They are postponing the elections
in Orissa, one reason being that the
people of Orissa in spite of their being
submerged, in spite of their being
considered to he not particularly
advanced as far asg political consci-
ousness goes. They are still very well
aware that this Government is no lon-
ger able to serve the people and
should be given the order of the boot
as soon as that is possible. How can
we keep out politics whep the food
policy of this Government has conti-
nued to be such a very tragic farce
ever since 1047? In 1948 in two
years' time, they said, we would no
longer need food imports; in 1956,
there is another target year; then,
Mr. S. K. Patil begins his buffer
stock idea with P.L. 480 bounty; in
1966, they said, we shall cease to de-
penqd on foreign imports and Mr.
Subramaniam—] don't blame him; he
has inherited the legacy—says, in
1971 or 1972, we shall perhaps be
able to do something. How can we
forgive this kind of Government?

We are told that the whole country
is covered with community develop-
ment schemes and national etxension
blocks. The former Minister who is
an husiast Imost an ev list,
in regard to this matter said once
that we have 15 million village volun-
teers able to do all kinds of work.
Where the devil are they? Where
have they gone? Where have they
vanished? Why cannot we mobilise
the man-power of our people? Why
do we have such a million strong
volunteer force?

Mr. Chalrman: Who is he?

Shri H. N. Mukerjee: Mr. S. K.
Dey. When I said he was an evan-
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gelist, 1 thought yoy recognised him.
I may have wuseq expression of a
tenuous character.

Mr, Chairman: I have to learn it
from the Professor like him.

Shri H. N. Mukerjee: Perhaps, you
came to this House only in 1962, If
you were here since October, 1952,
when that portfolio was created and
Mr. Dey began to function, you would
have collected so much material
about his evangelist activitieg that you
would not have needed any kind of
explanation.

Here, in this country, I refer to the
Minister of Planning, not particular-
ly because I like the look of his face,
the problem is that there are pockets
of distress in the State of Orissa,
particularly in the ex-princely States
of Orissa— am not going to blame
anybody—or in north Bihar or in
Rayalaseema district of Andhra and
so many other places which could be
named or in Rajasthan from where
plaintive telegrams are coming that
there is no water, that people are
crying for the sake of drinking water.
We are celebrating the Gandhi Cen-
tenary and Mr. Ranga and I and Mr.
Dwivedy are all called upon to parti-
cipate in meetings to discuss such
things as national integration, in
order to commemorate Gandhiji and
all that and the people do not get a
drop of water to drink in Gandhiji's
country! There are in Rajasthan and
in so many other areas of our coun-
try pockets of distress. What has the
Planning Commission got to say about
it? Why don’t they look after these
areas? Why don't they have the
priorities? They have a sense of
priority, I hope. The priorities should
be set up and some kind of effort
should be made to work according to
those priorities. ~Many of the peo-
ple concerned who are suffering are
aboriginals, the tribal world of our
country which is sometimes in up-
roar. But they are innocent people,
God's own children, so to speak, in-
nocent of the trappings of the mise-
rable kind of civilisation which so
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many of us seem to be proud of.
These aboriginals of this country,
from one end to the other, from
Nagaland and Mizo land to Orissa,
to Bastar, to wherever you look, are
in trouble, in distress, in agony and
all that. What we see from time to
time is that we appoint g3 committee
or we send a study team or we ar-
range a seminar of something of that
sort. This kind of thing just will not
pass muster. The people’s grievances
are mounting in this country. Woes
and indignities abound in this country.
It is disgrace abounding in a man-
ner which no civilised community can
tolerate for any further length of
time. But the rulers of our country,
whether in the Centre ‘or in the States
never care for the people. The ad-
ministration is preoccupied Wwith
other things, and the sufferings ac-
cumulate.

But, as 1 have said before in this
House, the line between hunger and
anger ig very thin, and when the
anger of our people, the disinherited
of our land who have suffered through-
out the ages, is roused. it may be that
situations might arise in comparison
with which the Russian revolution
would look like a tea party. In this
country you never know what things
might happen. Provided you have
the understanding, the wisdom, the
insight to approach the people in

time and bring something like a
healing touch, you can perhnps
manage the problem. But who is

going to manage the problem? Has
this team of Ministers led by who-
ever is there for the time being got
the slightest suggestion or trace of a

capacity to tackle with imagination

and power the problems which face
this country? Have they got the power
today to approach the people, to t.ell
them plainly about our difficulties.
not to put a cloak on our difficulties,
not to hide the fact that in parts of
our country people are starving, not
merely mumble about the image of
India being distorted? The image of
India is blackened enough in the eyes
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of the world. But has: this Govern-
ment led by whoever it is, got - the
imagination, the power, the gumption
the strength, the character, to appear
before our own people, not only in
Parliament, but also in the country
and do things and gay things .which
would enthuse, which would. bring
about the result? No; they cannot do
it. That was why Shri Surendranath
Dwivedy had to. say thet.it would he
like Kerala o- West Bengat in Orissa;
unless you look out, Keralg every-
where wou'd come into the pictuze,
and there is no doubt about it.

1 do not want merely to say things
in sharp criticism of Government,
though they need to be said and they
deserve it. I say at the same time also
that we have to make a more cons-
tructive approach because for g tem-
porary solution of problems we have
to try to help as much as possible.

In regard to what is being done,
this report has been amply dealt with
by Shri Surendranath Dwivedy. But
even this report suggests that in the
free feeding centres, the quantity sup-
plied appears to be—they cannot say
more than that—rather inadequate.
I do not know what to say or think
about this gort of thing. Only one
meal] is supplied, and even the official
team which goes, at the time when
things are rigged up, I am sure, in
those particular free feeding centres,
has discovered that the one meal sup-
plied to these poor starving famishing
people is inadequate. Do gomething.
Please do increase the quantum of
food,—whatever you have got—from
these free feeding centres, and get
the assistance of non-official agencies.
Do not stand on ceremony. Do not
stand on ceremony in regard to no-
menclature about famine or scarcity
conditions. Do not stand on ceremony
regarding Government being able to
control the situation. It is no use
controlling the situation; do some-
thing to relieve the situation. For
that purpose, get the assistance of the
Ramakrishna Mission or other philan-



16115 Famine
thropic missions gome of which have
already approached Shri Surendra-
nath Dwivedy.

In regard to work being offered to
the people, let ug find out what kind
of work could be given, whith- would
be continued even when the rains
begin, because the rains will soon
start and the work has to be of such
a nature that work continues. Even at
the present stage, this committee re-
ports:

“The result of our enquiries is
that on an average an adult gets
about 62 paise a day for the sort
of work he is putting in .",

While he ought to be able to earn
at least Rs. 1.25, he is getting only 62
paise. Therefore, this aspect has got
to be looked into.

In regard to supply of seeds, as
Shri Mahatab has pointed out, the
supply of seeds should be made in
good time so that the results can be
commensurate. The loans also have
been referred to by Shri Mahatab.
The fear is expressed that if we give
the loans a little too early, people need
food so badly that the loan given for
seeds or implements qr whatever else
which may be necessary for agricultu-
ral purposes would be eaten up, because
the people would want to buy the
food as soon as they get the mouney.

Shri Ranga: Cattle-feed is also need-

Shri H. N. Mukerjee: I say that in
regard to the loans, there is a fear
expresqed that the loans anight be
eaten up by people who are so much
in distress that instead of keeping the
money in reserve for the purchase of
implements or seeds or whatever eise
might be necessary for agricultural
operations, they may eat it up by way
of purchase of food; but even so,
make a proper calculation, get the
panchayats into the picture; get your
nationa] extension service blocks or
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whatever else you have got into the
picture and see that the loang are
properly utilised and are really help-
ful. So also, do something in regard
to the farm labourers who have left
the agricultural areas and gone to
some other township or some other
areas, many of whom are missing, be-
cause there are photographs of peo-
ple, women and men waiting for their
children to come back. Do something
about the return of the farm labour-
ers.
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Then, this report says that medium
and minor irrigation schemes could
be of great help. But how is it that
after s0 many years of talk about
medium and minor irrigation schemes.
we have not got much progress? We
have Ministers here, the Minister of
Irrigation and Power, the Minister of
State for Irrigation and Power, and
we have umpteen material and litera-
ture supplied over what we are doing
about the irrigation projects. How is
it then that medium and minor ir-
rigation schemes go on being neglect-
ed for so long?

Then 1 would say, let immediate
decisions be taken, because the reports
are ready; you do not have to appoint
another miserable Commission or
committee or whatever it may be;
the reports are ready on the basis of
which, facts are available, on the basis
of which you can have a scheme for
the specially derelict areas of our
country, and in regard to Orissa, let
immediate top priority measures be
taken so that the suffering of the peo-
ple could be alleviated.

I would, therefore, conclude by
saying this. We all want to bring
whatever alleviation is possible to the
misery of our people who are suffer-
ing in Orissa; whether they suffer in
Orissa or Bengal or Kerala or Gujarat,
we all suffer. Who lives if Orissa dies”
Does India live if Orissa dies? wc
cannot conceive of that kind of con-
tingency. Let us all behave in a man-
ner which would really mean that as
Indians we feel for the people’ of
Orissa. Let ug try to alleviate the
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position. But at the same time, here
in Parliament, we try to function to
the best of our ability which may be
very little; we try to function as the
mouthpiece of the people. The people
have suffered beyond words in Orissa,
as they have suffered beyond words
and will continue to suffer beyond
words in many other parts of the
country; to that suffering, it is our
bounden duty and obligation
to give voice in the forum of
the nation. That is why we have to
to say, at the same time as
we offer whatever possible co-opera-
tion available to Government and
ig acceptable to Government and will
actually be taken by Government,
that we have to voice our indignation
at the indignity to which our own
people have been subject, the indig-
nity of the utterest kind of poverty
which has meant the kind of starva-
tion deaths as have been reported from
Orissa.

Mr. Chairman: Shri K. C. Jena.
Shri 8. M. Banerjee: Are you ex-
tending the time for this discussion?

Shri C. Subramaniam: I have to
reply to all the speeches, and for that
I require at least half an hour. The
debate has to conclude by 5 p.m. If
you are going to call any other Mem-
ber now, I do not know how I shall
be able to reply to the debate.

Mr. Chairman: He can 7eply to-
morrow.

An hon, Member: It is only for 2}
hours.

Shri Surendranath Dwivedy: Let it
be extended. In order to enable the
hon, Minister to reply adequately, let
us extend it.

Mr, Chairman: We may extend it up
to 5.30 p.m. and the hon. Minister may
be called at 5.30 p.m.

Shri 8. M. Banerjee: You may ex-
tend it up to 6 rP.M.
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Shri Nambijar: All sections of the
House may be given an opportunity.

Mr. Chairman: There would not be
enough time for that. Let us see.

off A1 (waw) : wwrafa W@y,
IEaT A feafq d@xeqor & 1 SOET O
fawer gat oter Rw & foest 5 arrewn
175 s g W< faad fr gham o
wifeatfagi # @&@1 50 ¥ 55 ATW
T & & AW g ¢ fE g
A gwem & % fagrd gfem =k
wfearey & 1| 3w X 9 arfew feafy
¥ ag g & faedt gf W &1 A
IO & fag 100 99 F Tfagw w1
e faar S &Y qar w3 f 9draT
#X AT WTYTH %7 AW gar & 1 s
fewA qeas 3 aawnar ¥ e
FERAICT R GF & qR A &
FTE W qAT & | WA A e R
f agr wfas o= A grar & dfew gaar
wfuw Ag grar fs 1@ T T w97
TATY FT A | IW AT WY IA TF AC
7EY A9 T« a% 37 & 979 dwy A wraw
W SHE T 2y gEd g wraeEwar
N N A ahw gwy gafadr oF
GTOTH Y I T FHYL AT 92T & |

T | WY WY APT 9T §¥T wmar
"I ATUTH FT AW FAT AF WA
¥ guT ¥ | wAw qiw a1 § e #
ag a1 wArfe w1 STHfaw SR wwar
AT ¢ 1 B AW {1 §8 A 56§ wwe
agT 9T WY T AT & | AT I 6T
¥ agi X wArgfee Wi arg Y feafa ar
Ay ¥ 1 wfy oW &g F ww TR
fr wamafer ol ag A o AT § wg
T FqTeT P AT § W) agi ¥ feafa
TE dRETON Y Iy § ) AT * fao
13 o ) s B ¥ g5 7 g8
waw oz gk §, wrarel ¥ pfa gk 3
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gE A Aoaw &1 amw a3
dary T g & W g 6 ford § wramgir
AR, 20T, FRYE, TFTEH W
FHATAY | & foret & 9% dard a7 wwe
Y gifr g€ &1

IOM F ¥ v aTaw e
142 9TE BB FAX UFT & | S H ¥
% #1 Fu A Tt 112 AW
75X 400 THY F | I A F T AR
9T forer wfw Y s ez gf & 9w
AT} 18 ST/ 23 FATT 400 THT Q1T
wifos wasr & o gt gk & 3w i
qTAT & 42 WTE 14 AT 300 THY |
W T 70 Faw Y g7 9T wifes
T ® gazeT fear o aY Sv A g
Aram g1t 2 60 FTA 37 FITT WX 700
TFT | Ay AN & w4 dav
fe & oz waTaT 112 W 75 EANIX
400 TFT I ¥  wo it 60 WA
37 ¥ WX 700 THY WX AT Y
52 &M@ 37 FTATX 700 Uy foaey
waw wt gify T g€ &\ v afe
# waw o wrf gl A gk &

qutw & ¢ fe Iowr &%
faw® wRw ¥ forew fr wTaTd wr oW
fogr wifeard gfoomr & i a@
dam o waal W ofw gl & 1 =0T
ot A e Wi I mET
Y fie & ag @ g & fe 185
T 36 FATT 245 femesr uTA oY wrfa
twaw gt & e feafr yo S &
fs IFTET wTAT AT WIAT ¥ wifE
Ia% fAq FT aTT w9y far
¥ o I FET W oA Ow W
T ¥ ITAF o & | ey aE I
FTRTT ¥ qCHFT 9T AT AT AEY
T art ¢ f& gt s & amow
FwT IOAT ¥ A | FAT TR Ay
fadeit wzr & wwrar #% feafor & ot g
¥ wix 3= fazol qur # feafq a7 wie
xfeaw T 7 IAY & AU g I
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FORIT #) yqaTe AT Aifge A
FTHT ¥ g %y &Y Imar § s s
®r wifqw fogfa o fe dweqo & 99
qurey ¥ I avEre faadt arfes
HETAAT ATEAT & I AFEGAT ¥k w7
adr wifeg

14.38 &irs.
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watfe & waw ¥ AN qFOATT WY
ATH ¥ &I ¥ W@ & Ay Ay A feew
TR oAt ag fae o
T & 37 ® wor fagr w2 .
R uE & fag @ a1 B wE &
forg Y + a8 ww fag omx & ) gEL qE
fs o qaer wEAt § A W wT qEA
§ 3% wo W) fagr man &, A% areq
wTw &7 ¥Eae fear v & foey fs
g WA wwTE ®T X § | ¥ & qaray
N qxd v § wwrg § § IR
qe AT faad & R W soasr
foqr war @ 1 Fwa oA AT T W,
At F A A BiE B2 ¥ fya
fr frafr ager a8t 2 3 %t Wt @
forera & Afw € fax ¥ o T firerar
tixramife IRfA A QA aw
T ¥ ag aww fe oA qaTT A
T RN | TZ N ETH & T X AET
oY {7 qrETdY AT AT w7 o § )
INAT W frE w72 N 2y w7 w7
T & WX wT7A JAw AW WY Ay wTy
T @ E | AW T AEw AWty &
at # fos w7Ago ot wTTETRY &
qETOAT MfE ¢F I & nE ATy
qEeq WY § IHA WITA AAw A9Ty €Y
fa=r €t Wt IR w4 fe gy wrov
AAT AWIX AT T ZAT AW A | &
37 § wgm fe w@w g7 wrf gy
arr ot & & A WY g SfE ey
% 3 § vafae o g gof @ w4
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Ao ¥ 42 gu g wiAT o &
faarg Iy urom WY w7 w7 ARy E 7
afes & w37 & wAww wgw fE o
& st 3% w1 gfe a1 9 femrd ¥
JUT qE HOHTT FT &A1 fEamd go a<wre
& wTAAATEHY AfHT OF I A AT
farg w1t § 3G frer N ¥ ¥ 9w
® qErw A wTAT

% g1 § amg S0 frEd ¥ o
u% FwwT fRwTar 91 78 qvor AT A &
afex  ag AwwT ST Qo qEX AT R
# oF Th FTHIEEY T 9T | AETCAAT
agx ¥ foewr fe guat w7 w7
T 39w §Y R, ag A foAd o
am ¥ faw ar A, o § foao
FeT A€ T @R * i a7 A I
quaTH g § 9 ww o wry ¥ Iy
% feafa surar famed & &y 97 At
T oueqr oI WY AT @y o

IqTTM wEAT : qTANT AT T
AT AT Y WA

sft o1 ;. Tw & wET Y wT @
g & vrak afee ) qugvaw & g
fo oft M fooltes &1 &7 79 @1 3
I To fgqr a1y Afew daqr qeATTw
ATgE A qarqT fs xg0 oF TX I §-
FAA A T TAR I [0 IR
s Ffgg 1 W fAw w1 oFw
D w tag afw o wA WAy
A g o & g § fw wowr
#1 O\ ZH §& ®1 g G g AT 2
fs €7 2w ¥ vT9 TT99 *Y PATEAT AY
q¥ TH TISY FT § TAFT IO A6
2T A QIIHY |7 § OF, ST 17
w7 & YOAT QT qEO KT AW
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ATHTT *1 wee ag gar § —

miwfa'(‘mwggﬁwmfwﬁ
a, fowa agmw, I
ARG, TAH, UL, FATAT
wgfaaaa, mmz‘ﬁz
afgcfviga, #mE™T @
sae frqm: e e
srfafa

-JITEqE WEYEW, Wy wrar ¥ K
YT WY TAT 2ATE | THH UF ATATHRIY
& arq qvETT ¥ qEAr wv af &
THEE W 7 TEw F qor 5 T W
T WIETT FT FO WqT & | AN A
Famgy, “Swmae sfademE’’ 9 I
IgY Jrar §, A AY IEF qA A,
IaHY e ¥ fagy ¥aT &, oY Ay AR
#Y Frfyge fs A a9 d9vaT @ A 2,
IR qT AT BT q AFTAAT AT
FETAT ATY |

"gyfaar fages . q¥ o7 A@
o W €% T wm’ta“%m

¥ o 2, mmzm-}evrnﬁm%
¥ YT g wreey §, 39 ¥ w7 T dw
AT WORTT &7 wfuwr &

“fomA aguw : faw avg aTeh
B2 T F T NI WX & AT 2
I A TORTT w7 wifgn fr ag q=At
N g a@ A 9 67T ITH ATy
¥ frr =ww w7

"IN, AHAA, T, AYEAT
ﬁnh%ﬂi‘#ﬁw‘ii@réw‘r&m
I gFA & AfAw & oY =i aw
ﬁﬂ'rﬂﬁ'ﬁvm?m%inﬁm
Tt ¥ FETA W Tren-wgroaTst
T ¥R AW T SR K FAT ISET
Ifxa 2



Famine

AT qgtEaas U frw we
9T g@T &Y AT §, BES A IT gHAT
§ 3T A I ARy § Al aw W
ATTEITE qTEY AGT F 1 FET THIT qCHTC
= fgw fe wgr afor T g€ & ar
gt arg w1 g 2, 4w 9T frere WY
&M & IsET AT
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R §7F 1 A 97 w@my, av
g qTHT wAH YA | AR AT gy
oY @Y farar 3 8l I9F T *3,
qZ TOAT AT @, AT BT AHY AW
W ag o ¥ faAi o fowmw &
W

=t o WYo wANT : IITEAN AT,
# qww § e S¥aT H o weArd gk &
< xgi o forw a0F ¥ 912 B a=ay
W) ATATTE & FE@T TH g A
1 ¢, W ACRTT FE WHATT g, AY
TR AFT Y A9 ERAGT 2 ]V |
¥feq & qaA g fe ag wd o @r
FOFTTH G A &1 ¥ & aw A,
Fme & a7 AT A7 & awwA £ e
T T AT .

oft fe aroaw YT 0

wft /o Ao wANF ... .. AT
£ ot ard ¥ 1 T ¥ oy feafr
fe agi ¥ §9 AHE ¥ [ awg A
e X faar & fe 3% qta oF ard
wRaTa A € 6 & I it 2 g
QT T FTH T AR, AT FIETHVT FT
aAAT AT R E |

oY Agea faex faai g azq &
Tq T WqZ T @ 9% 5 A
wit afre q¥e & & fag wowf
wrr qr | AfeT & I 9z AT
wrgan § f wfere ag 39T & wrargrh
A T faal g gAmt & w9 A n

|%, Jg qEAA §, AFE FTH T AT
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RE ooy Ag A R e oA
AT 9, q IA*T q@rar v fe
ag arfowr Ay xag &, a7 §9 WK feweat
%Y a9F ¥, I7 g%t 7 AE 07 /ey
gt wwre FY fegf & i gy a7
At wgEa femal & aga fgwmadr
X & W gwy & fr g foal &
iy v ¥ fae aw=t o ¥
A ¥T I AR A A T A% g7
w fadh arfon Y awg & f IR xwr
IAFET ST femr 7w am
& T fE quA EivEr 7T qd wF
it 47, 37 @ ¥ Ay 9, wwi €@
Ter #Y s afcfeqfa geow g anay
Y? sy ag it oY K T 6 e
T ¥, 9 & g 97 g AT w4
X § 7 W W A A7 wAY §, WU
IEA fedt AT IR W wT e
REATF FTAT g7 3, Agh W A QA
AR Eciac A R R O S i
aTg WA AgrEa oY FAwrT ¥ am WY
IT (ATHT W7 AqA, AGT UAQ HAT
e

N A Fy iy §

Wt fiw wmomw - IRA fad
aefT & 2wt &

it wo wYo waait : Y fimy AT
¥ & ag wg g § v ag IO A
¥ qff forcl ¥ oY §, Wt Ty,
A A w7 vy 7@y ofrfeefy A ot
L4

I AT KX &Y K, 3T A wigT
1A & fe 30T ¥ A fer a@ ¥ A7
w® & afen vt agrea arv-ave ey
& fr agi o wawrl ¥ A o ot
gt & 1 Afer ofer & sward W
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[sf 7o WMo wwal]
I F AR wEArd ¥ A W
fRfaey N @ ¥ §E gar Ww
arar @ @ o Aw 9T N waEe
feafir dzr @Y ok &, 3w & fouw 9
N avER o ¥ g W
farder ¢

Ty o St An W, 9w N
foié 3 a7 & 1 & qoAT W g
fo w78 I wd adi & fr o AR
* W 3w AW X owg ¥ a9 g9
T & frar at, (99 § § qiw § A
FHTT TOA( FAF W 97 QY faFgy 7w
% 7g qe1 wrga § e 9@ ag A awi
qgst oY, @Y IAT W@ AT AT a1 )
YAIT I AN A GAE T G ¥ YA
¥ ferr aF s @r gem, & &
#3 g 2@ @% g f agi & @ few
FRAEAT A ATWWE ?

% grar g fe @ A o
o | W T ¥ ST A A
A ¥ AT Fg o oy afkfenfy dwr
g€ g, &) ¥U T ¢ e I A
AW TTHIT FTAW T 7€ %Ay o |
T AT JEET F AY T, E qIw 2,
A WERTAR FAA qTH qFT 8, I
FIETT F) wafg © g§ 77 § oF faq
T FT TIAT T @TE HIFET AT @&
fe agr o ot A A g, afew
aW qATEl & w9 gt ot 9w
EauLll

w1 o fir 3w & wwTwTe &, wwordy
% olv ®ANT FOER aEa & fe
¥ wifr & @, ax 398 77 feeerd
¥ & ST § WRA @ WA #Y
g 1 oy AR faw, o fawe
qEATTF, ¥ wTAT F AT F W JEAA
¥ arg et W o RO AR T
e forw aeg awt & famr wo
7T 12 &, AW ¥ gu ag, 9wEw,
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TN, THHT, SATT FfiTg A o oo
Tt mre ¥ agi Wom a7 e e
73 | frral ) awrd) T A Ry
I T ITH! AGAT A WX | TR 97
i 1 waww fear oy | ¥ awwar
g frog feerd s WY

Tg TR 2w w1 gwiw ¥ fe fow
Ty wt F SRN €7 qTOTA W7 Ay
g 3T =IfEy, "W @ INET AT
FTH ¥ AW HT @& T FT AL F
T I AN & FFA & TAATH €T
REAMGF L Fowar ¢ fr
I F o afrfeafa semw g€ B, ag
™ a7 ¥ torHa # fe gart 2w F wgy
CAe i A A ]

AFYA & 91T F g WA wY
i & I E ) wAE A F
ar ¥ wwy &gr srar @ fF e wifw
DAtz faw & aog ¥ ag wr vE, &
Y w1 Aran 2 fa qrer g% @y, ®6
Fgr arar ¢ fw qay 9% war 1 & qwwar,
g & 97 @ a1 hEar @ QT
f ot g7 9¥T ¥, g FH 97 9IT
¢ a1 fafaeedi & maq 9T qEr 2,
@ar NE am J I@F gy 9T
fafreei # a7 ¥ %@ 9T B
s wow arfaw 3% & @ 9@, wRAGA
v ¥ @Y arw, A AT A e s,
AT w7 gET g% T, &Y g AR v
w1 s fafaedd Y wwEE 61
o ke e v & fE o
ey T gmra #, A fre
WhffedNIsawrd? @
|9 &1 gAw gEe i A ot fear
& T gAYt 2w § q@ w1 wAars gl
Qawm g ? W g GNEE X
wr ? & qwwar g s Qan @i gun
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o e wa g 8, e 07
IO wTH AT oY e ey
wHE § WA W Ay 9T, I &
forw war s fear mar § 7 @
en 7 9x ¥ ¥ M ¥ aeaw
A A ey 5 At qJw F wEE
w1 fear arg,  aw aY A femr mar ?
¥ & & 1 W) IHEY WA A WX ¥
g ATEw A% ad § w1 fe gw
a7y ¥ forr @z 3fen N forr A B
FHTAT ATEY ¥, wifET 1@ A mwAr d
ar T = qEAY 27

% ox 9, IJmam wEEm,
drEr Y I A fow A & A
TR Tmm ¥ fag ag ¥ Mfaar
& fw< gn R, ToOw aT USeqrE av
g7 g2 & g Rt § o afrfeafa
¢ W O grea Y, At ag few
g7 7 ¢ fe S ww & T w4, afen
g & A1q | g o, N A wh
& 77 ww, Afea qw & @ ¥
o & aawAr # fs w9z ofvfeefa
T AT R | T ATEIT &7 Anfey fr
Wi fE 18 a9 N g
¥ o wewA AR k@ A, s
A d ww g 2w Ay 1 9EA 100
%9fi"ﬁﬁm!ﬁ, Hgaaré § IAET
AT AT A X, T AW 9T 40 Fo
wat d 1 A AR g ¥ AT qr
ag AivE § A W R, Hie §
AT TEE 9T 7EN FT A wEw Qv
@ AT o fa T ® gver
eI am ) & wamar g fe s
qTETT FY W § AT a7 FNHT 2 Wl oA
o & AT we ooz oAty § ) AR
arz T AT & 9 At w1 wfawre
faar g fr shmT & 990 £ wrfed
ar @ f17 wfgd ) - vy
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o o S W oo A & jawd
fowre w2, ax Tow g WT @ w
TEAT W yET A

Shnt : Mr. Deputy-Speaker,
it is very sorrowful news that we
get from various parts of the State,
onc after the other. We heurd about
the famine condition or near famine
condition in Kerala, in Bengal and the
tragedy in Bastar and now the Orissa
situation takes a toll of many hund-
reds if innocent lives. Governmunt
does not at all say or feel that there
is famine in Orissa. From the repurt
submitted by the team, it speaks
abou: the ‘“drought” conditions in
Orissa. as the team was sent to make
4 fresh “assessment of the present
situation”. After all what was sought
to b done was only a fresh assess-
ment of the situation and they never
agreed that there was famine condi-
tion. That is the “eason why, when-
ever they try to !'ide the real situa-
tion they will never be in a position
to do anything tav.gible to improve
the condition. 1.at is why we say
the Central Govc-nment has really
failed. The reason may be ther~:
mayhe the State Government did not
bring it to the notice of the Central
Government but the Central Govern-
ment cannot shirk responsibility on
the plea that only the State Govern-
ment is normally to do it and only if
thev bring it to the notice of the Gov-
ernment here they should step in. But
it is now clear. I think there will
be no dispute about the condition
there after the speech of Mr. Mahatab
who explained clearly that there it
famine and it is only equal to that of
Bengal: that type of conditions is pre-
vailing in Orissa today. If that iz sn.
the government must come forward
and sav how they are going to tackle
the problem. The study team's re-
nort, if vou go through hetween ths
lines you can gee the truth behind it
But one should have to rcad betwern
the lines They state that malnutri.
tion is there. 25 per cent of the
population are affected and 36 per
cent of the total cultivated area is
affected. A1l these facts are given.
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Still they say that there is no famine.
How could we be able to tackle the
Problem? Here we do not want to
have any political gain out of it. After
all we do not want to play politics
with the lives of the people, They say
We are bringing this to the notice of
the puople because we want to take
political advantage. No. What re-
liet are you going to give to the people
in question? Mr. Mahatab said that
Rs. 10 crores are required to do this
and the question is whether thc
Central or State Government should
foot the bill. They have endless cor-
respondence. Are we to know that
this correspondence will go on and to
take more time?  Will relief go or
not go? If they say that foodstocks
are available, then the question is one
of distribution or the question of pur-
chasing power. If it ig a question of
the purchasing power, then small little
works here and there brought in
through contractors will not suffice.
Therefore. the whole thing has to bu
brought on a warfooting and the en-
tire thing has to be planned out. Then,
there is the question of usage of land
for cultivation immediately after the
rains come in. All these things are to
be looked into. Government cannot do
these things through its administrative
machinery alone. Government must
take the co-operation of the people,
voluntary organisations, etc. must
form committees at the lowest and the
highest level. Shri Dwivedy said
that h~ was prepared to co-operate.
Mem' -, from that area, members of
the lceislative assembly, panchayats
and ull these people should be asso-
ciated with the distribution arrange-
ment of the food, whether it is frec
kitchen or free packets. whatever it
is. There must be publicising of th>
actual position so that the country's
conscignce can be roused and then the
entire people from the whole country
will send assistance to the area
Therefore, the Government should r.ot
take it as a matter of prestige. They
scem to be afraid that if such a con-
dition is exposed it will be taken ad-
vantage in the coming elections. On
this side we never take it that way
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because we see the sufferings of Le
people. Let them not labour under
false conception about the opposition.
They may have their own political
reasons. We plead; we press the
Government of India at the centre to
step in with all the resources at its
disposal, all the power it can command
and with the full support of the en-
tire people of this country, we will
see that the famine gituation in Orissa
is ended in favour of the people. If
the Government will come forward
with such a thing, we will fully co-
operate with the government and we
want it to be done.

Shri A. C. Guha (Barasat): M.
Deputy-Speaker, I think the time is
short. I do not like to enter into any
details. In the beginning I should
congratulate Mr, Hiren Mukerjee bec-
cause in discussing such a grim and
serious situation by his performance,
gestures and words, he could provoke
mirth and laughter among the Mem-
bers of the Opposition, not once but
repeatedly. This performance, is an
indication of the seriousness they
attach to this problem.

According to thig rcport, there are
about 45 lakhs of people affected by
drought conditions. Whether it is
famine condition or acute scarcity
condition—it is rather a question of
academic discussion. The real fact is
that there is acute distress, affecting
about 45 lakhs of people resulting in
some deaths. Whatever steps have
been taken by the government seem
to be inadequate. So far in the re-
cord, one lakh of persons are covered
by gratuitous relief. This team has
recommended that at least two lakh
persons should be covered by the

- gratuitous relief; it should be donc

diately. The ber should be
further increased. The number of
fair price shops are not adequate and
in these shops the price is 91 paise
per kilo which was higher than tne
ration shop price in Delhi and Cal-
cutta. The open market price is only
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one rupee. The difference betwe:n Mr., Deputy-Speaker: It will be

the fair price and the open market
price should be much wider than this.
It should not be more than 60 or 62
paise per kilo so that the pcople may
have the power to purchase. It is
not a question of so much scarcity of
foodgrains as of lack of purchasing
power. The fair price shop price
should be reduced to not more than
Rs. 0.60 or 0.62 per kilo—may be even
lower. Inspite of the fact that this
team has been condemned by Mr.
Dwivedy, this team has given out cer-
tain useful facts which should be ccr-
sidered by the Government. ‘l'his
team has stated that the average earn-
ings of a man engaged in test relief
work is only about 62 paise. The test
relief is given to all the workers
under piece work system; it is wrong
and absurd. These should not be
given under piece-work system be-
cause people there have not been in
the normal strength and they could
not be expected to do the normal
work. It should be given on daily
wages. And that wage should not io
any case be lower than the minimum
wage fixed for agricultural labour in
Orissa.

Mr. Deputy-Speaker: There is half
an hour discussion at 5 O’clock. Shall
we take it up on some other day?

Shri Sham Lal Saraf (Jammu and
Kashmir): Let it be on some other
day.

Shri Dinen Bhattacharya (Serum-
pore): What is the meaning of this
discussion? . . . (Interruptions).

Mr. Deputy-Speaker: I am asking
the House whether the half an hcur
discussion can be taken up nuw or
on some other day.

17 hrs,

Shri Linga Reddy (Chikballapur):
With great difficulty, time has been
found today for the half-hour dis-
cussion. It will not be possible to
have it on any other day.

posted to some other day.

Shri A. C. Guha: This team has sug-
gested at least Rs. 7 crores should Le
provided for relief. The Goveru-
ment have provided only Rs. 1 ciore
for test relief. About 10,000 per<cus
are covered by the free kitchen and
1 lakh persons by the gratuitous re-
licf scheme. The total amount of ex-
penditure on all these may not «xcccd
Rs. 2 to Rs. 3 crores. It shouli be
raised at least to Rs. 7 crores, ‘h.ugh
even that may not be quite adeqguat .
Sir, in the present case there should
not be any consideration of moncy to
save human life.

Within a few weeks the agricultural
scason is coming. It is not ouly a
question of preventing starveuon
deaths, but maintaining the strengih
and vitality of the agricultural labour
there, so that they can put in their
full labour in the coming season. For
this Government should take adequate
steps by way of gratuitous relicf, test
relief, etc.

This team has suggested many
things—about 20 items. Through test
relief, they should develop minor and
small irrigation schemes which would
be helpful for the coming agricu!tural
season and other agricultural operu-
tiong there, With the development of

rapid transport system famine in
general should be a thing of the past.
In this country, either famine or

scarcity conditions have been continu-
ing and every year there is some dis-
tress in some part of the country or
the other. I agree there has not
been much deaths due to starvation.
In Orissa this year there might have
been a few deaths. The previous
speaker compared the position in
Origsa with conditions in Bengal in
1943. That would be an absurd com-
parison.

Shri Nambiar: Tt was Mr. Mahtab'a
comparison,

8hri A. C. Guha: He did not do that.
Then in Bengal, at least 35 lakhs of
people died. But in Orissa the maxi-
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mum number that is Ziven has been
about 100 or so; that also is disputed.

Mr. Mukerjee referred to the Orissa
situation and said that it ig the crimi-
nality of the Government which cre-
ated such a situation, I hope the coun-
try will also realisé the .. m . ility of
curtain elements in the country which
helped the British Government in the
criminality of creating that man-made
famine in Bengal in 1943,  So, every-
thing should be take;, in proper
perspective and we shoul( not lose our
scnse of proportion and balanced
thinking. We agree thig is a grim
situation. Government should not
have allowed even a single death out
of mal-nutrition or starvation. Mal-
nutrition in a number of cases in 2
particular area may be due to lack of
proper supply of food.

There is no clear definition of
famine. The question is there is
acute distross whether the people have
been suffering from inadequate supply
of food o from supply of food to
which they are not accustomed or to
which tho people in the country in
general are not accustomed. Such a
situation has been created in Orissa
this year in ccrtain pockets. For that,
there should be cxtensive relief orga-
nisation. That is the first thing the
Government should do and there
should not Le any formalities hinder-
ing test relixf, I find that contractors
have been trying to profit from the
test relief schemes at the cost of the
starving poor peasants. I suggest
that it should be done through =zila
parishads and panchayats. It is
better the contractors are eliminated
and the peoples’ representative orga-
nisations are made responsible for
providing the necessary relief organi-
sation for the people.

off s IeEwW WRET,
LR o &)

fiwodoqy: T
Wwemd . sgEmeaxd T by
qo At s deT {0
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Shri A. C, Guha: After the Bengal
Famine in 1943, the Bengal Govern-
ment passed an Act which nullified
all transactions, sale deeds, etc. A
similar Act should bc passed by the
Orissa Government also. Any sale
of persons, children or property,
cattle or utensils, as far as traceable,
should be nullified and restored back
to the original owners. There should
be a gecneral Act to indemnify the
persons who have been compelled to
sell their property and childrzn as a
result of this distress. Government
should start some orphanages or
children’'s homes to take charge of
the children of families who have
been suffering from want of adequate
food.

1 suggest that land revenue for this
year in the distressed area shouly be
suspended and there should not be
any attempt to realise it. Adequate
facilitics should be provided even now
for the coming agricultural season ®y
supplying seeds, fertilisers, imple-
ments, loans and whatever is necess-
ary. Government should not be late
in making thes¢ preliminary arrange-
ments for the next agricultural
season.

1t is really a matter of regret for us
that the administration has failed. It
it not so much the Ministry, because
1 find from some reports that the
Chief Minister of Orissa even as long
ago as August last year sent a warn-
ing to the administration that they
should report any case of distress.
Somehow, the administration failed.
On the one hand, some Members con-
demned Mr. Subramaniam for the
failure and callousness of his Ministry
On the other hand, they have sug-
gested that the Centre should take
over the administration of Orissa.
There is no logic in this. If the
Centre takes over the administration,
then also those officers due to whose
lapses this situation might have been
created will be in the field. The
Centre cannot change the entire ad-
ministrative set-up. Thig is a politi-
cal propaganda against the Govern-
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ment of Orissa. The House should
not pay heed to that. In this grim
situation, the House and Government
should take a vow that there ghould
not be any death due to starvation or
mal-nutrition anywhere in the country.

The Famine Code should be amend-
2d and revised.

ot wag : Hfaw o d A Ad
war ot gs awa &

Shri A. C. Guba: It was made in
1843, about 75 years ago. 1 do mot
expect there will be famine, but there
will be pockets of distress, for which
there should be proper arrangements
for , providing relief either through
test relief or gratuitous relief, so that
every State Government should know
what is their obligation. It ghould be
properly circulated to the administra-
tion that whenever there is any dis-
tress anywhere, they should imme-
diately report it to the Government.
In this regard prompt administrative
measures are the first necessity.

One lacuna has been created in the
‘Orissa rural administration by the
abolition of the chowkidari system.
The chowkidars uscd to report such
things of starvation or mal-nutrition
deaths. Last year when 1 went to
Orissa, this mater was reported to me.
Without creating an alternative
machinery, they have abolished the
chowkidari system. That also should
be reconsidered and some alternative
arrangement should be made.

Wi W wo (wEaw) ¢
IS WAEW, INAT XY A w5
& qz¥ & w19 ¥ A 7 QY AT v wew
§ 3 fir Forart & wrdy § o0t 97 Ay ey
Ffemon@ai e s MEw
W& ® a7 F7 7@ ¥ Afwr T oqer o
qEA AT TR Y} W X7 gATHT X &
T R X 97 AT AFATE | WG
0 W TR T PfaT
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ot wreit o o ;e aTa ag fe
# §TT ¥ eqr Wre-awr Anfrar A
afnfodet ¥ axw W faamar wgar §
I X ATT § TAF TreT ¥ A<E AN
o gwr ¢ faw w w1 93 ot Y awen
SO FT AR AT @ AN WA

T ENT WIRA & A¥E Wi AW
a% %7 § fir faOred) qur 18 49 WY T
dfa sty e RE 1 gw Tofa
A B AR A @ § femy aw
¥ 77 & vz o) awat et gi A
FATI BTN AR EITH 7 g
¥ g weA € f gy oadfar sua 2
# frde s wvgan g e wrfae -
Afawr 2 gov g9 fade) oo Ay
I gE e g A I5N AT W e
ara & fod) of gagearw aw-G wey o
a7t Fré AW AT AT FAAH 4G WX 6
TG T FA | FW WIAT ¥ TR
73 § A widtg oy IE A AR TA-
dfs A & & t8 T § T |\wm
femrr amgan § fs ¥ g Y Acfaren-
FTAT AT $FH § H7E AT TG 17T )

&t ot gy o & it 77 g Aoy
IJAT T ¢ /Y7 77T 97 Ny qEATEE A
fax @ 1 IA 05 vy T W
srit YA 6 ITF AT FEARA aw
AR 4 IV AT QA AN A Az
w3, FFE R . afew gy e
oz § T X v agr & W & gara
& fY wa wies ot <gr &+ o froyd
art & 37 &1 §9 ferar qg &7 of! ARG
Fgavar, A § gavfory wem gx froy
& fr g7 & 37 A 7 fearlt Ty
asmfrn g wy e ag § fe
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[ wveir = o)
o foiié ¥ v 20 § I WY Hifew
¥t & wvavy § fomm §

“We visited some of these cen-
tres. The attendance seemed to
vary from 200 to 800 and most of
the people were really infirm
and destitute and there was a high
proportion of children in varying
degrees of malnutrition.”

g AV 9¢ % Y § f agi axowte

e SwAaRES 2177
Fe R A § | fET TS 22 H ag
w7 §

“....a quick survey was made
during the tour, among the culti-
vators, labourers in the field as
well as the infants, children and
mothers attending the feeding
centres and those coming to the
gratuitoug relief centres. It was
generally observed that the adult
population was healthy, cheerful
and active whereas a few typical
merasmic infants (thing and
underfed) were spotted in the
feeding centres.”

AT v & fird ag ok 8, ww
F R FR TR waE
I WYt ¥ 7z fadar warar &)
T ¥ @R e ¥ At § gy
AN g, faw & oy F s
ol A wgr 8, 77 7% wifye s
¢ I WY qE ®E wT o T  feoag
amfedt & ot §F N aww T W,
wYT e ¥ N g 9w
¥ AR ¥ qoemar o @ e ez 4
oF gt Y foea F Ofe P ¥
I & GUAT T A@ WX g%ar $
NI a@wgy ¥ frawi
T I UHEAT § I ALY AT R I &
ufgrc e ¥ IF aew i@ fr
dy foafer & oY agi # a2 wfwwrdy §
I W W FA w wfewe
& I ®) mraeqr w Y W wfewe
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gigrEa adi Y wEA § I & feA &
T T IAT W fANEY aey & ST T
#r§ a7 Fg § A 77 9T €Y @A AT
foara £ wifow 3 &) 99 @« gg fegfa
W@ AR vz wafa seE @ ae aw
JEAT AT AEAT & T8 g @y o
ST qIHTT 78 ATea ¢ fF a8 orr 7t-
T A AT RN AT AT I A
g a4 agiew A« ) WA § A
Y qeivq T FF g ar Iars g1 WF
& ag *g fe & fgar @y wewT
L oid

¥ faae w&m f& w awen
T 0% €1 g9 & a%aT § | 7Y wfawr &
T oA, 3o N, A E
foy, & s fgay & wgaT W@ §
AT oY Agamar ¥ g wgar §, ¥ A
S & fay SRETH O, Y 3@
FqHo fo Eag AET > FL AW W AT
& at v w3 S 17 g few €
FA @R | W A FY 9T
A T AT AT W YE § AH W G F
Y gATE T F o= |

o AgarT 7 gy Fr & www E f
7% w% fafre 1 ¥ a@¥ 3, waw
s fafrecsrem & 1 ag 7% e e
A Agam A {1 K wg AR E
f& w7z w® fafreer &1 For
@ ¢ o frv ag wgw 7@t I AT W
afy 3zar | o fad @ W Ay geiel
Fer ai W fourw F wfow A
A A EY | SR aw we fafd
®1 & € W 5F fafry wramw e,
JE ATETT FT FTH § W qOTEF TH §7
wWEWE ) W ¥ A IE g AN
mismfrgRaT F AT vl &
wemr firem w3 W 63
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o H & g e g f G sy
& W ST FT HE T G277 g
2 @ ug wET O fr gw e o
Tgi S5 | 99 AT IBTH F AqTE WAL
IT A AYETT THANA FE F A g,
Y gw w7 fa<ry w4 A7 foaer aree
g7 I Amgd | TA fA% A9 g
Fe ¢ fx ag 3 Y wwen A 2,
gg qeEqE &Y AweaT AE 2, 4E
FEITZ T AT K FWEAT AL B, AW
a9 T A1 LT § AT qg W ®
YT A AT Y & | HEHT wgT AT &
i ST FATT AW F AT § A fardve aw
ey e T fear v § 1 W
ag T W A A 1 q€ vl
1 97 & form #1 a7E7 g a@Ey 1
@A A s Ay e A wmET

st wwdt
JaTeTw AR : W@ WY &3 AL |

oft awl | ¥ SEERT FT AW E
farer forart WX fgare & am Sl
wrarcy | ¥W % gew o T ffed
W1 T 7 & KT FHAT A w3 | whew
qeF XN F WA g 1 & qem T
warg |
Mr. Deputy-Speaker: No. Unless it

ig asked for you cannot lay it on the
Table.

=it wmaw feay fagmit (w9) -
Jurew wERd, (I &
¥ gy ¥ AT fY Srgaa A It AT
qa fear g, AT AT I g H
w¥ g8 g @ wew k| Fug N
mgﬁﬁmw:mmtﬁmk
g gun w7 B & g 31
vy 3, wOETQ dRET FTEY 9%
@amm g, e
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o fresT Y,  fare qur #Y et qra
U A feqr g, aRTAAE gEqre
w1 sgan A famr g, ww e faaor
7 frar 7 WX N FAT w7} @ w.A
NOH KT W @ &Y IfaT s A
FHAFE, WWFHFEEFEIOE Aa
e e &t wrafay gerd om wwelt 8
7 gfagTe aaemn & f ogy goere
Wt 7# g qr Wity @y o
et 61, W w ot At wwg o
g1 qwEY ¥ WY ATETT WY i R
FAT TN TETHT # W w7 qvi R
mm»i‘ﬂfﬂ AT, “Q
f& a7FT QAT w97 O§
CITR QO q@ A 77§ Avav
oY v Y a1 gEd w2 A 6,
T T weraEar T g awat & 0 aw
Wit fafrea § fe wiar A §
ag @ g W wife o Ay TuR
e & o wg @ W § o o T
w0 X 7Y | & w1ew ag e
g €1 T AT Y T W A
ag I WY w9 Ay B, v fe
wgr ¢, fE s A ww Wt
forrar 21 W uw IT 6 famr T &
ag @ AW A% wox ag §, fom &
¥ Q@ awg 97 effas arw SeTa # )
T GOTH & AT [ AT AT EY T
£ AT AT AT AT FT AR AL I AT
T EBR LT fegrarm afer 139 ®
FIE TH ATF 01T IAF AT 97 AWE
Y fast fawwr amer Avfn 39 it Pfgat
o a1z T |
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Y a7z & foadr ot amToEE
@XqTd § TR Y I ¥ WRAH KAT
rfet f o3 oY% 97 o faavor arfa-
w0 T & forg ag of i w3
& uw wra &Y wp € 1 & WA Y awy
g, W AT WY oW F f Wy wrEm
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sfastas # W s qugoaw & AR
faradY ot o €Y, S %7 9 Wg-
AT A ST 3T 7 84« AT & WrEAr
§ ez & fawito & a7 g3, W@l sy oW
fordy, cardy &Y Y fay, Farer 59 AT
#T %7 ¥R oy |

farear vfer frqor : arfie aveamy

wiefrzray, meafrer, afeamagd
#etar & g g at gfar £ awnd mrawr
¥ TEY Tt A AT "TY §IAT
qrEa w3 A g A eI e
77 AgY gAY | TafA0 &F g & 3o
# frafy & e Afay |+ "R
T AN FY wAQd P AR
IF AAR AW W X A@
AZT OFATET | A AN TET W
TH aRT A

Mr. Deputy-Speaker:
pan.

Shri Kandap-

»f g ;. IUTEme AEEW, A
AqTIT WTE WIET | HIH W F AT
TE FAY W 77 T § A

Mr. Deputy-Speaker: There is no
‘point of order. Please sit down.

off Tt . GsEA AEET, A ATA
g1 oy | ;T 5 AgEA W
¢ o\t gaw A FgT 9% HgA @A §
AferFsr @ E . (vmwwa) L
gEEATE AR A AN AT 7 EAN SART
wi Y e wT A gy FwAr 7

Mr. Deputy-Speaker: Order, orler:
there i$ no point of order.

st amd . Ianam wema, & §

w g1 WK e o wen fr o
o F e R IEd v A .
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Shri Sham Lal Saraf: That is not a
meeting of Members of Parliament.
Thai is the meeting of Parliamentary
Science Committee,

Shri Ranga; You can send word
through some appropriate person or
authority.

Mr, Deputy-Speaker: There is somne
meeting. We can go on as Yong as
there is quorum. There is no point
of order.

hamgy PR

IJqeaw WERET AT §T AIRC |
oET QT A ATEC 1. (SqEAwA)

Shri Sheo Narain: The Food Minis-
ter is there,

ot qrd o w sy S, Asar
AT wifgg 1 . (smEwA) L

it frw aTeraw ; AifEar ATe wi
g7 ... (wwwA). .

Shri S, Kand (Tiruch de):
Mr. Deputy-Speaker, Sir, recently
our Food Minister, Shri Subramaniam,
has prided himsel{ in the Rajya
Sabha while replying .o the debate
on the food situation on the 8th
Mo, 1966 saying:—

“we have the record and we
can takc credit for it that we have
not allowed large-scale famine,
outbreak of epidemics and gtarva-
tion deaths in the country.”

As if to spite him now this calamity
in Orissa has occurred.

In all fairness to him, 1 think, it
should be conceded thzt there 1s
nothimg of a large-scale catastrophe
that has taken place in the country.
There have been a few cases of
famine here and there; perhaps, the
condition is worst in Orissa, but for
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this honestly we cannot blame tihe
Government because they did not
have sufficient time to work out a
large-scale catastrophe. Perhaps, it
enough time is given, they may bring
about a situation where we will have
to face a very calamitous and a very
tragic situation in this country.

Shri S, M. Bamerjee: You accuse
the Government only for Hindi.

Shri S. Kandappan; It seems to me
that it 1g a taboo for the Food Minis-
ter in our country to utter the word
“famine” or to call a famine as
“famine”, jusy as for .he rural house-
wife it is taboo to call the name of
her husband. In spite of what all the
Government claims, it is quite obvious
and evident that the situation is very
bad in Orissa. Even the cautious
report prepared by the Stud. Team
headed by Shri Vaidyanathan,
Adviser, Planning Commission, after
saying that the deaths were due to
so many other diseases, like TB and
other epidemics, has said:i—

“though the d-ath was probably
accelerated by malnutrition.”

The hon. Member, Shri Dwivedy. has
already pointed to this thing. We
should really be thankful to Dr.
Mahatab for candidly saying that it
is beyond description and we cannot
axpress the predicament and the
tragic situation in which the people
of Orissy are placed.

There arc s0 many paper reports,
but I may quote here from the Indian
Exoress from Delhi dated 9th May
wherein it is given:

“The awesom: spectre of star-
vation, deaths in some of the
drought-hit arcas of Orissa, doer
not strike the visitor as an act
of God.

On the other hand. it is a sad
commentary on the ability of the
administration to manage grave
human problems in a welfsze
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It churns one’s stomach to sce
skinny infants clinging to their
mothers, slow and gaitless death-
walk of emaciated children, preg-
nant women heavily dragging
their leaden feet, old people with
gnarled skins too weak to make
their peace with God, desperately

hungry people seeking t
in mohwa flowers and peepal
leaves.”

1 do not think anything could be
worse  than this, Nor, I could
appreciate the Government declaring
something worse than this as famine
and not this as famine. Really, this
is very amazing, the way the Gov-
ernment brushes gside the real situa-
tion in this country.

While Shri Mahatab was apeaking
about the Orissa situation, he was
pleading very pathetically that we
should not take to task the present
Government. I do not wunderstand
that kind of argument. It is really
because of the failures of this Gov-
ernment that this kind of g situation
has been brought about in our coun-
try.

Our Minister, 8hri Subramaniam.,
in the speech to which I have earlier
referred, has candidly admitted in the
Rajya Sabha on 'he 8th March:—

*  “We havc failed, so far as agri-
culture is concerned, during the
Third Plan period. That we have
to admit.”

It is not only during the Third Plan

but we have failed during all the
Plans, Any brochure or statistice
pertaining to the plans will show

that we have failed miserably, parti-
cularly on the agricultural front in
all the Plans. Just by way of an
example I will quote one thing.

In all the three Plans put together
we had fixed the target for irrigating
lands to the tune of 64-7 million acres
and our achievement was 31:6 milllon
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acres, not even half of what we had
fixed. Not only this. It is only one¢
example; I can go on giving any
number of examples of this kind. We
know pretty well that our country is
not short of water or the potential
land for development. In fact, as per
the assessment made by Government
itself, two-thirds of the utilisable
irrigable water is being wasted and
is flowing into the sea without being
used. So also available land is not
being properly developed.

After all these failures | think it
would be in the fitness of things for
the Government to come and confess
frankly before the Parliament that
they have failed and miserably fail-
ed at that.

Mr, Deputy-Speaker;
maniam.

Shri Subra-

ot o ST wREw, FRw

qu gt &1 aga @ A W g
LR

Mr, Deputy-Speaker: The bell is
being rung...... Now there is quorum.

ot fra T ITTERY WRY-

T, AR UE AT FEAT ¥ | AT aERE

& fafaee Y srgtae fean a1 ff dofte

FIT IT JAET FI=qT ATHT TAW T

@ wn fafrere dfaa-mre gox @
Coar g ?

Shri C. Subramaniam:
ing up tomorrow,

st mlY oW\ @ T S
N, wETAWR TR ?

Shri C. Subramaniam: Mr, Deputy-
Speaker, Sir, Members from all the
sides had expressed concern at the
situation in Orissa. It has been re-
cognised that we are really facing a
very difficult situation in that State
and there is also acute distress and

It is com-
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it is not as if the State Government
was just sleeping over it or the State
Assembly was sleeping over it. I
find from the records that even in
August, 1965, there was a discussion
about the drought situation arising
in Orissa and after a full discussion,
the Government indicated the steps
they were taking for the purpose of
alleviating  distress there. Then,
again 1 find that there wag a three-
day discussion in December, 19685 and
in his reply, the Chief Minister dealt
with the situation elaborately . and
he also gave a list of the various re-
lief works the Government was un-
dertaking for the purpose of seeing
that the situation did not go out of
control. Again, there was g discus-
sion during the Budget debate and,
therefore, we cannot say that the
Assembly of Orissa or the Govern-
ment were not aware of the situa-
tion there. But in spite of that, we
do find the actions taken there were
not adequate to meet the situation.
That will have to be admitted.

After our own letters from here
and various other representations also,
the Collectors Conference was con-
vened in the first week of April to
discuss the situation in Orissa parti-
cularly in these drought affected areas
and also to evolve measures for the
purpose of seeing that relief mea-
sures were taken in an adequate
measure, I have got the proceedings
of the Collectors Conference and the
various orders issued after that. 1
find, after that, therc has been a
good deal of earnest effort to see that
things improve there.

Shri Surendramath Dwivedy: That
was in April.

Shri C, Subramaniam: Yes, the
first week of April. Therefore, when
Mr. Mahtab said that only from
March onwards more adequate mea-
sures were undertaken, I am in agree-
ment with him and, as a matter of
fact, it was further intensified dur-
ing April. That is why when 1
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stated that the situation was coming
under control, it was not because of
a sense of self-complacency that I
stated that it was coming under con-
trol- but it was after having looked
into the various measures which the
State Government was taking for the
purpose of seeing that the situatior
did not go out of control.

The intensity of the drought alsu
we have to realise it, looking into
the statistics, is as has been equalled
only by the drought of 1886. After
1886, this is th: worst drought that
has happened. In 1886, this drought
was in the coastal area, particularly,
in the districts of Cuttack and Puri
and it is on record that a million peo-
ple died there and more than a
million cattle perished at that time.
After that, this is the worst situation
which we are facing today. Fortu-
nately, because of that warning in
1886, various measures were taken in
the coastal districts, some irrigation
projects and all those things. That is
why, in spite of the monsoon failure,
the coastal districts have not been
affected to the same extent because
of the assured irrigation, But, un-
fortunately, in this area, western part
of Orissa, which Prof, Mukerjee also
described as occupied by Adivasis. ...

Shrl Surendranath Dwivedy. Mostly
ex-princely State areas.

Shri C. Subramaniam: In this area
which, unfortunately has been hit
now, we find that even one failure
brings about an intensity of misery,
an intensily of difficulties, mainly
because of the historical background
also of this area. 1Tt is not only the
Adivasis area, as Mr. Dwivedy was
pointing out, but it is the ex-primcely
State of Orissa......

Shri P, K. Deo; Noapara sub-divi-
sion was never in the princely State,
it was in Madhya Pradesh.

Shri C. Subramaniam: The hon.
Member need not have a guilty con-
science. He is no longer a priace.
He is one of ug now. He is amongst
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Shri P, K, Deo; It was never ' the
princely State,

Shri Kishen Pattnayak: Sambalkot
was certainly not the princely Stole
area.

Shri C. Subramaniam: This is the

background. Even the colonial rule
was something tolerable. But this
backward princely State rule was

worst. It is for that....

Shri Kishen Pattnayak: This is a
map prepared by you. He is telling
a white lie.

oft wy fowd : w wow A
favft o wewT }, TR IEIA AR

off O q¥ ;. IEH A ¥ wgr
&, I gfm
Shri Raghunath Singh: This is not
the way to interrupt the Minister. This

is the turn of the Minister to reply.
What he has said s correct.

Shri 8. Kandappan: He is side-
tracking the issue.

Shri Raghunath Singh: He is not
side-tracking the issue.

Shri C. Subramaniam: I am not
sparing myself even. Kindly, hear

me.

Shri P. K. Deo: You are proceeding
on false premises; it was in British
India.

Shri C. Subramaniam: This is the
background we have to keep in mind.
Unfortunately. even though princely
areas have been abolished, this feudal
set-up, the feudal exploitation, has not
been broken still. It still continues
there. There is another difficulty, that
in spite of dembcracy, in spite of In-
dependence, there are pockets where
feudalism still persists, it has still got
a grip on the people. 1 do agree that
this is a disgrace that in Independent
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India, the feudalism system still per-
sists. I think, it ghould be the duty of
this country and particularly of Par-
liament to see that this feudal set-up,
this feudal grip, is broken asg quickly
as possible.

Shri P. K. Deo:
new feudalism.

It gives place to a

Shri C. Subramaniam: Unless this
grip is broken, whatever measures
we take will not yield results.

Shri Surendranath Dwivedy: I agree
with the background that you are
giving. But the particular area which
is worst affected, which we call famine
was never under any princely State.

Shri C. Subramaniam:
to that.

1 will come

Therefore, if we want socialism,
when we talk of so:ialism, particularly,
when we want to see that there is
more equitable distribution of wealth,
first of all, this primitive type of
feudalism and those aspects of feuda-
lism will have to be obliterated. That
should get the first priority. Mr.
Mukerjee was talking about the prio-
rities. | will attach first priority
to this, That will have to go. But I do
agree that in spite of that a certain
share of what is happening to day
will have to be borne by the Govern-
ment in Independent India also. I find
today, not only in this Adivasis area
but take any tribal area anywhere, I
am afraid, that development which is
tnken place is not worth mentioning.
Therefore, it is necessary that we
shnuld have thjsg priority. As a
matter of fact, that is what we are
discusstng for the last two or three
days after return from Orissa, that in
planning, the priority will have to go
to these down-trodden millions of
peonle, the scheduled tribes and gche-
dueld castes. Unless we do that, we
cannot cal] ourselves a civilised Gov-
ernment.

oY ferr wEamE - wIIE AT
MTETG TN
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Shri C. Subramaniam: Therefore,
1 am prepared to share the respon-
sibility to thig extent....

]
Shri P. K. Deo: After eighteen
years he hag learnt this.
Shri C. Subramaniam: We have

learnt jt at least now, but some peo-
ple did not learn at all.

o wdt: A AT ARG

Shri C. Subramaniam: That is why
they cling to the same old methods
o’ what I would call reactionary
policies and they want to proceed on
the basis of those reactionary policies.
Therefore, I am not ashamed of it,
but I am glad that people are realising
that we are prepared to learn these
things, and we are learning these
things. That itself js a sign of pro-
gress. Therefore, while I am asham-
ed that such a thing has happened
about, that we have realised it and
we want to give priority to the
development of these areas will have
to be taken into account. But this
is  the background unfortunately.
Orissa in the whole set-up of India is
one of the most backward States,
and in the most backward State
this areg seems to be the most back-
ward. This is the real difficulty. That
ig why the intensity of the misery
is so much. Therefore, as has been
pointed out by my hon. Friend Shri
Mahatab, our endeavour should now
be to see how we could minimise
this misery, and how we shall be
able to see that there is an end of
unnecessary suffering of the people.
That should be our first concern, and
as a matter of fact, even though 1 had
not gone to the area as such, T can
assure hon. Member....

Shri P. K. Deo: 1 was there waiting
to receive you.

oft ay fewd © W9 wEE 9
wATat ¥ g A JrEar IET |
Shri C. Subramaniam: I am not go-
ing to defend myself I know where
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to go. It is not as if I did not want to
go there. If that were the case 1 need
not have gone all the way to Bhu-
baneshwar for thig purpose. Some-
body has said ‘why not go walking?'
I wish I were able to walk in two days

250 miles to reach that place. There-
fore, there should be some sense of

proportion when they make such
suggestiong .
Shri Kishen Pattnayak: There is a

motorable road.

Shri C. Subramaniam. Therefore,
what js important now is this. How
do we see that the conditions do not
further deteriorate, and how do we
sce that conditions improve? How do
we see that the people’s sufferings are
removed as quickly and as effectively
as possible? That was the one thing
with which 1 was concerned. After
the return of the team, I had a discus-
sion, and then I had a long discussion
with the Chief Minister and the other
Ministers and the officers concerned
there. As I have already stated, since
March or April, various measures have
been taken. First of all they have
made an attempt, every earnest
attempt and rt0 a certain extent a
successful attempt also, in opening
these relief works on an extensive
scale.

Shri P. K. Deo: Question!

Shri C. Subramaniam: Whether they
are adeguate or not, generally the
numbe- of works, I am told, is quite
adequate. Whether all the people who
are ready to work are getting emp-
‘oyment or not is g matter for verifi-
cation, and if necessary, any further
expansion of these works will have
to be done, and that has been discus-
ed. But what I want to suggest is that
within a mesaurable distance you
will find that the test works are going
on everywhere; according to the re-
port that is what we find.

Shri P. K. Deo:
the interior.

Shri C. Subramaniam: But what is
important now is this. It is not merely
a question of providing test reliof

It should go into
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work. Somebbdy condemned this
report. Of course, one can condemn
anything. But if one looks into it one
will find that in spite of these relief
works having been started, there is
one important inadequacy or deficien-
cy which has been pointed out, and
that is the wage which a person is
able to earn today. Whatever. might
be the reason. whether it is weak-
ness of the people or malnutri-
tion or whatever it be they are
not able to work for more than
four hours. I do not think that in
the p-esent conditions you can expect
them to work for eight hours and put
in hard labour. 1 do not think that
that would be possible. Therefore, if
they go for work at 8 u.m. agnd come
back by 12 noon, 1 am not surpriszd
about it. They say that according to
the standards laid down, that is Rs.
175 for 100 c.ft. of earth-work they
are able to earn bnly 62 paise on an
average; the average is 62 paise, but
it varies actually from 50 paise to 75
paise. Therefore, some peoplr earn
only 50 paise. This is grossly inade-
quate to mect their requirements.
That is why the ficst thing that  we
have discussed is that while we have
undertaken these works, we should
also ensurc that they earn a  wage
which will be adequate to meet their
daily requirements. if not effect some
saving; this is not the time when they
will be able to effect some savings.
So. we made two suggestions with
regard to this. One wag that
they  should increase this rate
to Rs. 1.75 t¢ an adequate extent
so that doing this amount of work for
four houss, they will be able to earn
at least Rs. 1 to 1.25 which would be.
adequate. That is one way of deal-
ing with it. Another way of dealing
with it would be to provide them
some grains a'so in kind. in addition to
the wage. They have agreed to try
both these methods and Wwhichever
would be successful would be spread
out, so that there will be an adequacy
of the wages earned by these people
which alone would give them the
purchasing power to get their daily
requirements of food. apart from other
things,

16152
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8hri Surendranath Dwivedy: Grain

Means paddy or rice? They should
give them paddy.

§hrl P. K. Deo: For how long will
this experiment go on?

Shri C. Subramaniam: T am coming

to that. That is also another point
which has been taken up.
This is one aspect of it. Anothe-

thing is that when we say that they
should earn this wage, we should also
look into the price at which these
grains are sold, so that whatever they
purchase would be adequate for them.

Then, there ig the point raised by
Shri Surendranath Dwivedy and some
other hon. Member with regard to the
price at which rice is being sold. It
is 91 paise per k.g. At that price, no-
body will be able to purchase ade-
<quate quantities. Therefore, we have
decided at what price rice should be
sold. I wag told that already an order
had been passed that there should be
no distinction between first grade,
superior and all those things; it should
be sold as a commop variety, what-
ever be the quality of the rice. But
at the meeting, somebody brought for-
ward some technical difficulty with re-
gard to that. But this is not the time
when technical difficulties should be
brought in. We should solve those
problems. Therefore, that order has
been passed. But apart from that, 1
have given them the assurance that we
shall stock particularly some millets
like milo or jowar which would be sold
at g much lower rate, namely 35 to
‘40 paise per kg., and ag far as thesc
are concrened, they should be sold
without any limitation in regard to th=
quantity, so that anybody who wants
these things could get them and these
cheaper graing would be available to
them to any extent; and we have al-
ready started moving milo to Orissa
so that this could be gold at a sub-
gidised rate and anybody will be in
a position to purchase sufficient
quantity of it to the extent he re-
Qquires it. That is one decision which
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implement it. This js one area in
which there was g deficiency, and we
have tried to make up that deficiency.
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The next area in which they have
tried 1o provide relief g by way of
gratuitous relief by giving cards to
the varioug disabled persons, old
persons and persons sufferings from
disease so that they would be gble to
get 290 gms. of foodgrains per day.
I am told it js being given in the form
of rice and wheat, and they have al-
ready distributeq about one lakh of
cards. With regard to the persons
who have received these cards, ic
some places there are complaints and
there are some irregularities that
persons who are entitled to the cards
have not obtaiied the cards while
ordinary persons who would not be
entitled to them have got it. This is
a matter which will have to be looked
into. We have made the suggestion
in any event that even if a person
who is entitled to it has got a card, he
will not be in a very prosperous con-
dition, and, therefore, we need not go
and snatch away that card from him
at this time, and let him get the be-
nefit of that card. But in addition to
that, we ghould see that all the dis-
abled persons, all the old persons and
the persons suffering from disease
should be in a position to get the
cards, and that is why we have sug-
gested that with in  the next ter
days there should be an  additional
distribution of one lakh cards, parti-
cularly, under proper supervision to
those weaker gections of the people
who would be entitled to this. That
has also been agreed to, and I hope
it would be done much more effective-
ly and efficiently, and these sect.lol.\s
should be covered by that. If it is
necessary to increase the number, I
can give the assurance to this House
that this figurc of one lakh is no
magic number, but we think that it
would ordinarily cover those persons,
but if it is necessary to increase the
number, certainly we would increase
it. Thig is the second aspect of it
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The third aspect is with regard to
these free feeding centres. Frce feed-
ing centres fall under two heads.
One is for the school chilren, in whose
case the gchool lunch programme has
been going on for some time. With
regard to this, I was told that the
schoouls were to be closed for holidays
very soon. We took the decision that
even though there would be holidays
we should pay some honorarium for
the teachers who stay behind and
should continue thjs food programme
for the children even during holidays
and I have given the assurance that
we would provide. ...

Shrl Kishen Pattnayak: Is there a
distinction between the gchool child-
ren and other children?

Shri €. Subramaniam: In the school
programme, all the vther chilren also
are included. Therefore, if we close
them, it is not only the school-going
children who would suffer but alsd
other children. So a decision has been
that these schools will not be closed
down simply because schools are
closed during holidays. It will be
continued.

In addition to that, we have agreed
to give multi-vitamin tablets and other
nourishment for these areas..,.

Shri P. K. Deo: The Congress Gov-
ernment needs vitamins.

Shri C. Subramaniam: This will
compensate for other deficiencies.
This is another thing which we have
decided.

1 forgot to mention one thing. With
regard to gratuitous relief, the feeding
centres, it has been pointed out that
the quantiy of food supplied parti-
cularly for one meal only js inade-
quate. So we have taken another
decision that all those who attend free
feeeding centres would also be en-
titled to get a gratuitous relief card
and they would be able to get 280 gms
not a lesser quantity. I do not think
a little bit of overfeeding will do any
injury to them. Therefore, we have
decided that they should also Dbe
given those cards. This is how Wwe
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present programme and tried to re-
move various difficulties.
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Another factor which have taken
into account is concerming test relief
works which will have to be closed
down when the monsoon starts. We
did not want to do that. Therefore.
we considered whether there shoula
be relief works carried on even after
the monsoon starts. We came to the
conclusion that it will have to be car-
ried on. So g small committee has
been appointed consisting of the Chief
Engineer, Director of Agriculture and
others for the purpose of identifying
some works which could be carried vn
even during the monsoon season. Even
if it is a question of some small work,
it should be carried on so that they
may be able to carn this wage.
Therefore, that is also being under-
taken now. Hence those relief works
will not stop when the monsoon starts,
but will be carried on. This is how we
have looked at it and tried to solve
the immediate problem. We have
taken decisions in this regard. For the
purpose of carrying out these decision:
effectively, we came to the conclusion
that there is no use people looking
to Bhubaneswar to solve problems, to
find out what decisions should be taken
what js the staff to be employed for

this purpose etc. That is why the

Orissg Government have agreed to
station one officer of the status of
Member of the Board of Revenue wi‘Lh
all powers delegated to him who will
have his headquarters in this very
area and who will function with [
these powers on the spot. Even it he
does not have the power in respec_:t of
some matter, he will take the decision
when something has got to be done
and will report back to Government
that he has done so jn anticipation of
approval. That also hag been agreed
upon. Thig is how we have tried to
Jook upon this problem and attempted
to fill up the deficiencies and inade-
quacies as best we can. This is one¢
side.

The second side which was empha-
sised by hon. Members, particularly
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by the hon. Member who intitiated

the debate, js with regard to agri-
cultural operations. We will have to
attach great importance to this be-
cause without normal agricultural
operationg being undertaken, th.se
people will find themselves in greater
diffliculties soon after the monsoon
when the agricultural season com-
mences. In this, first of all, prepara-
tion of the land js important. With-
out that they will not be able to under-
vake agricultural operations. There-
fore, we tried to find out how far the
farmers have got the capacity to
undertake the tillage of the land in
the coming agricultural geason. There
wag an estimate given by some Minis-
ters and some officers that about
70 per cent of the land had
already been ploughed. But
some people say this is an over-
estimate, that only 30 per cent would
have been covered. But apart from
these figures, the importan? thing is
to find out if there ig cny difficulty
experienced for want of .ullocks or
other things he needs. Where he is
unable to find bullock power, we
should provide either bullock power
or tractor power. As far as tractor
power is concerned, they have about
90 or 93 of them in Orissa. They have
agreed to mobilise them and move
them to this area for the purpose of
starting these operations. But there
are areas where these tractors will not
be useful because these are big trac-
tors. Fortunately, the State Goven-
ment have in their position now about
100 power tillers, small tillers, which
could be used.

Shri P. K. Deo: Tractors cannot
seach the areas once the monsoon
starts.

Shri C. Subramaniam: Power tillers
could be used particularly when there
hag been rain. When the ground 18
hard, it might not be possible to use
them for breaking the earth, but after
the rainfall they come in handy and
can be used. The State Government
have agreed to move these 100 power

1966 Conditions in

Orissa (Dis.) 16158

tillers also into this ares and make
them gavailable to the people where-
ever land preparation is lagging nre-
cause of lack of bullocks or other
ci.rcumstances. This is how we have
tried to solve this particular problem.

The next thing is gseed. Even in
November last, we issued circulars to
the various State Governments which
have to face drought conditions warn-
ing them that in these acute drought
conditions, if things were left ag they
were whatever was stored for seed
would be consumed; therefore, they
should be able to get from within
their own States or from various
other places gsufficient quantities of
seeds end stock them for distribution
The Orissa Government also were
alerted on this point. They have
made some procurement, but not
enough. But they are confident th:t
with the second crop from Sambal-
pur, Cuttack and various other areas
it should be possible for them to
have round about 5 lakh maundg of
seeds.

Shri Surendranath Dwivedy: Has
it been ascertained whether those
seeds are suitable for cultivation
there?

Shri C. Subramaniam: They say
they are. Apart from that, we have
already alerted the Madras and An-
dhra Governments that they should
select seeds which are suitable for
Orissa It has bcen indicated to them
what varieties would suit Orissa and
they should make available sufficient
quantitieg of seeds for the benefit
of Orissa. But the Orissa Government
seem to think that they would be able
to procure within their own State.

shri P. K. Deo: They have all been
thinking like that from the beginning.

Shri C. Subramaniam: But stlll 1
do not rely upon that estimate. I am
asking the Madras and Andhra Gov-
ernment to reserve sufficient quantities
of seeds in case of emergency. The
officer who wag the Chief Secretary
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till recently, who is our Agriculture
Secretary, is going to Orissa to
day to find out about the adequacy
of the measures which have been
taken for the purpose of agricul-
cultural operations. particularly with
regard to seed. I can give you this
assurance that we shal] see that if
sufficient quantities of seeds are not
available in Orissa, we shall try to
rush them from Madras and Andhra.
This ghould have been undertaken a
little earlier. I do agree that it is a
little bit late, but it is not too late.

ot fegré e (fege)
w1 welYy o yawnd s avdy droen &
ferd gt forarey oy wveT< frarman & 7

Shri P. K. Deo: Are the seeds to be
supplied free or on payment?

Shrl C. Subramaniam: The ques-
tion ariseg how the seeds should b
distributed and at what rate. We have
come to the conclusion that there
should be no extra cost, also that :he
seeds should be distributed as a loan,
not a short-term loan, but a loan to be
repaid in three annual instalments.
This decision has been taken, Now
our concern is to see that the seeds
are available in sufficient quantities,
not only that, but that they reach the
farmers in time. Therfore, we have
tried to find out what ghould be the
last date by which they should reach
the farmerg and then work backwards
and find out at what date they
should reach the block level, at what
date they should reach the district
level, at what date they should be
made available to the State authori-
ties for the purpose of moving to the
districts. This schedule of dates
has been workedq out. For the
purpose of seeing that we stick
to this schedule, we have fixed respon-
sibility on particular individuals. At
the State level, it is the Agriculture
Minister and Director of Agriculture
who would be responsible, go that
sufficient quantities are procured and
moved to districts by the scheduled
date. At the district level an officer has
been identiied who will be respon-
sible to see that he moves the seeds
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to the block level, and at the block
level the bock authorities have been
made responsible for the purpose of
distributing it to the farmers. There-
fore, as far as possible, there is
streamlining of administration and
also location of responsibility, not to
leave it saying the Agricultural De-
partment is responsibe, the State
Government is responsible etc; we
have treid to identify and locate res-
ponsibility.

18 hrs,

Shri P. K. Deo: Is it not a fact that
the seed that was procured in the
State for Rs. 33 per quintal is being
supplied at Rs. 58 to the cultivators?

Shri C. Subramaniam: A decision
has been taken, ang it will be sup-
plied at the rate at which it is pro-
cured, the extras which are charged
for seed will not be charged. T am
not quite sure if it is Rs. 35 or Rs. 38
but the decision is that these extras
would not be charged.

It is not seed alone which is im-
portant. We should have sufficient
finances to carry on the other opera-
tions, and there should also be some
subsistence element so that till the
harvest comes, the farmers will be
in a position to sustain himself.
Therefore, a programme of distribut-
ing loans has been worked out and
for that alsp responsibilities have
been located on individual officers,
and they have been made responsible
for getting the loans and seeing that
it is distributed at various evels.

This is what we were able to achieve
by the discussion during my visit to
Bhuvaneshwar. Even though it Is
regrettable that it was not possible
to visit the other places, I feel we
have done a good job, as far as look-
ing into the various difficutlies and
difficulties is concerned, and trying to
find out what actions will have to be
taken.

8Shri P. K. Deo: You should accom-
pany the Prime Minister.

Shri C. Subramaniam: Secondly,
arg we going to allow the situation
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to continue like this, not only in

Orissa, but also in adjoining Madhya
Pradesh, not only in Madhya Pradesh,
but as was pointed out in Gujarat
anq Maharashtra, wherever tribals
are there? In Maharashtra and Guja-
rat something has peen done, but in
some of the other arcas, nothing has
been done and they continue to be
in the same old primitive stage.
That is why it is now necessary to
have a programme. ] was told that
the Orissa tribal area has the best
water resources. All the rivers seem
to start there and flow downwards.
Therefore, that is the very source.
In addition 1o that, I am told that
all the mineral wealth is almost con-
centrated in that area. In spite of
that, it happens to be one of the most
economically backward areas. For-
tunately, already some action has
been taken for the purpose of inves-
tigating some of these medium and
major irrigation projects, but what is
important now is to have a worth-
while programme of seeing that im-
mediately those programmes are tak-
en up not only for providing some
employment, but also to have deve-
lopment which would ensure that
area against famine as even the
coastal areas have been ensured
against famine, by taking up large-
scale irrigation works.

 8hri Surendranath Dwivedy: Indra-
vati project.

Shri C. Subramaniam: I am told
there are many projects, I do not
know the names and details, but there
are sufficient number of projects and
with Rs. 20 to Rs. 25 crores spent in
the next three or four years we would
be able almost to bring about a
transformation of that area. That
will have to be looked into and some
priority will have to given to that.

In addition, T have no doubt that
we will have to look into the tribal
and backwarq arcas problem as a
whole and try to give some priority
in allocation of resources. The Plan-
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ning Commission has also agreed, the

Prime Minister is involved in it, and
we have had discussions for the last
two days, and I can give this assur-
ance that we are aware of this prob-
lem and we will try to solve it as
best as possible.

)

Many other points have been rais-
ed. It is not as if I want simply to
rebut or answer criticism. What is
more important today is to see that
these things are implemented proper-
ly, and I do know the Orissa Govern-
ment requires a little bit of assis-
tance in this, financial asistance. We
have discussed this with the Finance
Minister he has also agreed, gnd along
with my Agricullure Secretary, a
Finance man is also going to Orissa
today. They will look into the whole
thing, ang I can give this assurance
that none of these programmes will
get bogged down, stopped or delayed
for want of finances.

Shri Kishen Pattnayak:
going to declare famine?

Are you

Shri C. Subramaniam: 1 shall come
1o that, o your famous famine.

In addition, we have aiready come
to the conclusion that we should have
some officer, of a sufficiently high
status from the Central Government,
who will be visiting these States,
particularly Orissa angq a few other
States which are in difficulties to see
that there is no slackening of effort,
that they do not get into difficultics.
To the extent possible we shall give
this assistance, 1 will not call it
supervision, T shall say offering assis-
tance to the State Government. That
alsop has been decided upon. We are
trying to appoint an officer for this
purpose. 1 suppose with his periodi-
cal vigits he would be able to report
hack to the Central Government and
keep us fully jnformeq with regard
ts the developments taking place and
if any urgent action is necessary from
the Central Government, we will not
hesitate to take it.
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A suggestion has been made by
Shri Dwivedy, I am not surpristd,
that the Orissa Government should
be jmmediately dismissed. With all
respect to my hon. friend I suggest
this would bring about chaos there,
because for the Central Government
to get settled ang start all these
operations there I am sure it will
take at least one month. Instead of
that, I hope it would pe possible to
encrgise the State Government to see
that things move on, instead of in-
viting and confusion by asking the
State Government to be taken over,
which I feel is not constitutionally
correct also. After all, when we
take over in Kerala, everyobody has
been crying hoarse that democracy
has been murdered, anq here is a
suggestion that democracy in Orissa
should be murdered. I am not go-
ing to be a party to that.

Shri Surendranath Dwivedy:
life of the Assembly is over.

The

Shri C. Subramaniam: Therefore,
I do not think we should fall into
the trap as saying that the Centre
should take gver.

Shri Nambiar is fresh from jail,
with, fresh ideas, therefore he sug-
gested why not have election imme-
diately, why should it be postponed.

8hri Nambiar: That is for Kerala.

Shri C. Subramaniam: You neither
belong to Kerala nor Tamilnad, that
is the great difficulty. Yoy are an
imposter everywhere. The difficulty
is this. Suppose we start elections
now when people are undergoing
this suffering, will our officialg look
after the election arrangements and
arrange for the polling ang all those
things or to this relief work? Shri
Dwivedy has offered his services for
this relief work, but immediately the
elections are there, he will be con-
cerned with elections. he will not have
the sacrificing spirit of saying that
the elections do not matter, he is only
concerned with the sufferings of the
people. I am a politician ang 1 know
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something of the election fever, Our
whole atiention will be diverted to
tnese clections. Therefore, 1 am
afraid iti s a very dangerous sugges-
tion, 1f we are all very much con-
cerned with the situation jn Orissa
and we want to take all measures
for the purpose of containing the
situation, I think it is a very Lght-
hearteq suggestion to say that we
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should have immediate elections
there and I hope that will not be
done.

Mention was made I think by Mr.
Mukerjee that I was accusing the
Opposition of scare-mongering. 1
should think he was accusing me of
scare-mongering, perhaps he has
forgotten about it. I did visualise we
were going to have a difficult situa-
tion in the country and I did give a
warning, but at that time 1 was accuse
of scare-mongering, but let me leave
that alone. Now every one of ug has
got invelved in the present situation,
and we havg to see that it does not
go out of control, bceause this ig not
a palitical matter. It is g question
involving the lives of the people,
involving particularly the future of
children, It docs not matter even if
there is some misery with regard to
the old people. What about the
flowering youth, the young children?
Their whole life would be shattered.
Therefore, we have to concentrate
first on them. Not that I am not
concerned with the misery of the
others, difficulty of the others. In
the order of priority 1 would give the
first priority to give all the nutritious
food, all the relief to the children
and see that they get out of these
miseries. Not that we should ignore
the others. We must also take mea-
sures to see that human misery and
suffering is 1 i and inimised
and normalcy is brought about in this
state. I welcome the offer made by
Prof. Mukerjee and by the others to
co-operate in this cause. Whatever
might be done by the adminstartion
on the official side, unless we as Mem-
bers of Parliament anq responsible
elected representatives participate in
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all these things along with the elected
assembly members, perhaps whatever
action may be taken by the officials
are likely to be deficient. These
deficiencies will have to be made up,
particularly by the participation of
elected representatives, to whatever
party they may belong. With regard
to voluntary agencies, I do agree that
voluntary agencies will have to be
brought in  particularly organisations
like the Ramakrishna Mission in
which 1 am deeply involved. There-
fore, it is not as if I would not like
the Ramakrishna Mission to come in.
I would like the Ramakrishna Mission
to come in. But the feeding pro-
gramme should not be left to the
voluntary organisations alone. We
cannot say that voluntary organisa-
tions have not come forward and
therefore, these programmes have not
been taken up. So, I have impressed
upon the Qrissa Government that if
there is no voluntary organisation
coming forward, that should not be
an excuse for saying that the feeding
programme has not been taken up.
If the voluntary organiastion is not
there, Government will have to step
in and see that the gap is filled up.
In that also, I am sure the elected re-
presentatives will play a great role. 1
can assure the House that it is not
as if we are not concerned with the
situation there, that we are benum-
bed with regarg to the situation in
the country, with regarq to the mise-
ries of the people. We are greatly
concerned with them. I am really
happy that this discussion has brought
about a better understanding of the
situation. Particularly, I am grateful
to the co-operative spirit in which the
discussion had taken place. I thank
you, o
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Shri P. K. Deo: Sir, just one ques-
tion. Will the Minister assure the
House that henceforth all the reliet
works will be entrusted to the people’s
organisations lik the panchayats and
all that and that the contractors will
oc eliminated?

Shri C. Subramaniam: I am sorry
I missed this point. This is one of
the points which 1 took up with the
state Governments. They have agreed
to this. Also with regard to some
other suggestion about the distribu-
tion of paddy insteaq of rice, we have
put this point also to the state Gov-
ernment. There were some difficul-
ties raised with regard to this but I
have said that I am not going to lis-
ten to the difficulties. These difficul-
ties will have to be overcome. It
paddy distribution will be better for
the people, it will have to be under-
taken. I have also requested the
Prime Minister to take this up and
see that these matters are settl-
ed . (Interruptions.)

ot vy fowd : oF SE R qER
afo

Mr. Deputy-Speaker: No more
questions. We have had enough now.
The discussiori is over. The House
stands adjourned till 11 aA.m. tomor-
TOW.

18.15 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday, May
12, 1966/Vaisakha 22, 1688 (Saka).
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